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Education! Progress) : Democracy!

All India Students’ Association

National Executive Committee
Certral Ofice U R0, Shakarpur, New Delhl, 1100%2

THE HON'BLE CHIEF JUSTICE OF INDIA AND OTHER COMPANION
JUDGES OF THE HON'BLE SUPREME COURT OF INDIA

SUBJECT : LETTER PETITION

Lowrdshipes,

The applicants most respectfully showeth that;

|. That All India Students Association in order 1o espouse the cause of lacs of
students across the country is approaching this Hon'ble Court by way of this Letter

Fetition, A total number of 808 students are signatones to this Letter Petition,

2. That with utmost respect to this Hon'ble Court, the applicants as students ot Class
X and X1l of different C.12.5.E affiliated schools acroess India, subimit that this
Hon'ble Court vide Oreder dated 26062020 passed in the matter of Amif
Barhla&Ors. vs. Central Board of Secondary Education &Anr. (WP {(C} No.
S662024) was pleased 1o allow CB.S.E w issoe the draft ootification which was

presented by C.B .S E in the said notification irter alfe mentiooed that

I Kegping In view the requests received  from  various  State
Covernments and the chonged circumstances as an date, following
has heen decided:

2. Examination for clasies X and XII which were scheduled from Ist
July to {5k, 2020 stunds cancelled;
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3. dssessment of the performance of students in the cancelled
examinations wifl be done based on fhe assessment scheme ay
sngpested by the competend commitiee of the CESE for declavafion of
rexull for botnr cluss X and class XN The said scheme is mentiored i
Fara 7 below.

4. Resiulis based upon the aforesaid assessment scheme will be declared
by 1 3th Subv, 2020 sa thar candidates cam apply and seek admissions
in Hicher Education Fastitetions in Indin and cbread, based
thereer.

XXX, XXX. XXX

|Emphasis Supplied|”

A copy of the Judgement passed by this Hon'ble Court 1n the matter of Amit
Barhlad Ors.vs. Cenrraf Board of Secondary Education &Anr. fH.F {C) Mo
F66/°2020) 1% anoexed herewith and marked as “Annexure =A™

. That on 13072020 CEBS.E declared the results of Class XII and on
15072020 C.B.5.E declared the resulis of Class X. It 15 most respectiully
submitted that to the utter shack of the Applicants and thousands of similar
placed students around 150198 swdents from X standard and around 37651
students from XI1 were placed in the calegory of compartment full subject. A
copy of the details reflecting the number of students who are required to appeat

In compattiment examination are annexed herewith and marked as “Annexure-
'B'I!l
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3. Thar aggrieved by the same, a Writ Petivon was filed before this Hon'ble
Court in the matter of Anika Samvaedi& Ors. va. Union of fndia &Anr. (WP
73 af 2028). That this Han'ble Couwrt vide Ovder dated 31.437.2020 held as
under:

VLR iy ogen (o e pelitionerfs) to witke o reprosestalion o Hhe
cormpetent authority of the CB.5 I within one week from today and if se
praade, the competent anthorite may consider the same approprioiely and
n aecovdance with Liw within onz week Hevefrom and comanaticate the
decizsion faker thercon lp the representafiomisiis) within the same

fimc... "

A copy of the Order dated 31072020 passed Iy this Honhle Court in W.P,

Mo, 773 of 2020, 15 annexed herewith and marked as “Anpexure-C™,

@i, Thal it (s most humbly submitted that pursuwant to the Order dated 15.07.20240,
the Petitioners 1n W.P. Wo, 773 of 2020 made a represemation to the C.B.5.E.
It 15 most humbly sebmited that the CIB.5S.E issued a reply to the said
representation on 06082020, whereby C.B.5 E, without taking into account
the present health crisis, provided for conduet of compartment examination for
students of Class X and XI1.

A copy of the reply to the representation made by the Petitioners i WP, No.
T3 of 2020 issued by the C.BSE on 06082020 15 anuexed herewith and

marked as “Annexure- I}
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impossible, In this regard, a copy of news arhicles are annexed herewith and

marked as “Annexure -G,

9. That further, it will be absolutely unjust 1o neglect the problems that will Te
faced by thousands of siudents, who will sit for online exaniination as the same
will indubitably work against the interest of studenis whose access 10 interme;
I8 precarious and who do nol have personal computers or laptops in their

house, whiclh 15 imperative to conduct online exantination.

10. That the sugpestad model is adverselv affecting the future prospects of lacs of
students, as many collepes have already announced the admission closuare
dates. Further, opline elasses (or many 2tudents who have been promoted from
Class X to Class XI11, have alecady started, which is adversely affecting the
sludents who are straoded with no certaioty regandineg completion ol therr

examination.

11.That it is most humbly sebimitted that because of the draconian decision taken
by the C.B.S.E for the conduct otf compartment examination, many studcnts
out of mental stress and frustration, have even gone of committing suicide. In
this regard, a copy of news articles are annexed herewith and marked as

“Annexnre- H”.

12 That it s Turther wost respectiully submitted that the students ace suffering
from mental lrduma, anxiely and stress 25 Lbere s noo clanty given by the
CBS.E vet. on the schedule of the compartment examination whieh s

proposed to be conducted for Class X and X11. The students acriss the country
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A cupy of the MHA Guidelines dated 29072020 is annexed herewith and

marked as *Annexure- K.

Td.It s further mosi respectfully submitted (hat even when the coumry is
wilinessing Ihe third phase of uvnlock, which commenced fram 01.06,2020,
varlous states including Maharashtra, West Bengal, Kerala and biadhya
Pradesh, have announced lockdown, due to rising number ol cases and
increased threat of spread of the virns., Thetelore, 1 the present circumslances,
the conduct of compartment examination 15 mmpossible and mpractcable. A
capy of the circulars issued by different statesprovidiog lor lockdown is

annexed hetewith and marked as “Annexure -L™.

15, Fhat it i5 most humbly submiticd that the Revised Guidelines not only provides
for a model which s cxtremely danperous for the lives of thousands of
attenddees (students of Class X and XII) but at the same time 1t 15 exmemealy

danperous for the teachers who will be invigilating the exams.

16.]t 15 submitted that various States like Bihar and Telangana have cancelled the
contpartment exams, in view of ihe Pandemic. A newspaper article 15 annexed

herewith and marked as “Annexure -M°.

17.That it is most respectiully submilted that on 11082020, the Minister of
Hizher Education, Mr. Ramesh Pukhniyval stated thar no decision has yet been
taken on the reopening of the schools in the country. He has further statec thar
"No derision will Do wokew withour fkeeping sindenis’ safety i omind”
Theretfore, 1t 15 pertinent to note thar when there 1s no deadline for opening of

schonls wer, how the smdents can be expected to appear in the Pandemnic. In



8

Education! Frograss! Democracy!

All India Students' Association

National Executive Commitiee
Cerrlrurl Oiffice: L 90, Shqknrpu.fni,_r«_lea_- Calhy, 1100592

this regard, a copy of the newspaper artiche 1% attached herewith and marked as

"Annexure- N,

18.1t 1% most humbly submiticd thal the studenis de not doubt the importance of
examination in their acadernic career, But it is the current Pandemic situation
that they are before this Hon'ble Count to seek justice on behalt of lacs of

students across 1he country.

9.1t 15 mast humbly submitted that meany States have also cancelled final term
examinallons in view of the ongoing health crisis. A copy of the lelter dated
| 1072020 issued by the Chiel Mimster of Delln and copy of the minutes of
imeetlng of the Meeting dated 13.07 2020 of the Maharashira State Disaster

Management Conunittee (8 attached herewith und marked ax "Annexure -0".

200t 15 further subrmitled that we bave witnessed many instances in which the
students and teachers were tested COVID posihive atter being ciposcd by
sitting for cxammation, Therctore, in the given circumstances, the students will
bi: exposcd o a lot of sk, if required to appear for compartment examination,
In this rcgard, a copy of the newspaper article is anached herewith and markad

as "Annexure P,

In view of the aforesaid, it 1s most hombly praved that looking al the prave urgency
and criticality of the matter, this Hon'ble Court may be pleased o take swo mrofo

cagnizance of the matter and may be pleased 1o
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a. lhis Hon'ble Court may keep the decision of the C B.5 E. 1n abeyance until the
pandernic sivation oormalizes,

b. this Hon'ble Courl may be pleased (o take steps lor allerative system of
cvaluation to be tormulateel, 5o as to do complete, cqual and fair justice 10 the
students and to cxelude pessibility of discrimimation, disadvantage and nsk ol
lite:

¢. Provisional passing certificate may be given to the students until the COVID-
1 situation normalizes, so thar the students are not deprived of admission into
colleges, whose admission closure date is already announced,

d. pass any other Ovder, as deem fit to this Hon'ble Court

I sincerely hope that this Hon'hle Court will be pleased to issue appropridte direction

in order r avaid unfair, unjust and unequal treatment to the students.

CC; |FOR NECESSARY ACTION AND DIRECTION|
Central Board ot Secondary Education;

Shiksha Kendra 2, Community Contre, PrectVibar, Delhi-1 10092
Phone- {4 1-22509256-59

Date: 11.05.2020

Applicant:
” k‘h’w’*_,,—/
At L
hr. Sandeep Sauray;
Matwonal Oencral Sceretary,

All India Seudents Associalion
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Gaukm kalia

Yisnal valley public schaal
Ohmnjeel Magumedar
Abhiouy Bharti high sl
Akasl Yuday

Govornment model s¢ sec schood svetor 15 ¥ Chandigarh

Uixit Monapsra

Shri Ramkrishna Harkyizhna Agadany
Akhrlesh Bobonga

5050 sehoo] for Excellonse
Shivam Kuannar

Premier Academy Schoo

Shivam hatai

Muhavesr public sclool

Sonu kumar

Muly anpel school

Al srivaslava

LM Goonka

B sa kaushik kunar reddy

ol reddy puble schocl

Devanshu Singh Farihar
Stanichel. sr see school

Mirajan

Cr.r.em thangemaligai vivekaoanda.vidy yaliva
rabinizh bali

[etigjond ke

Anikesh kumar jha

Feromal secanlary schoal madlnbani
Anand kumar

Mas public scihvil Kerala

Aneermesh

[iksha internatinal Seliel

Suraj pandey

Feanarchaar vidaliva

Axvuzh Kumue

Orodde Well Public Schoal

Arnran thakur

Suryrmsh public seheus! mormtabad
Aoky kumar

Mudern public schaal

Varna1 Koonar Farki

€3} govzrnoment higher sceomdary scheal
Thuneser kumar

H.s niemorial puhlic schoo|

Kumar Ixhatt Baj

Lod Fleszing Public Sclwsl Lalrn Mandi Mohali
Ablishek Rawal

Suryn Madal school

Sabil agarwal
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Mahatira Banseaj inodemn sctnl
Yurgesh kiialore

Frivate camlidate

Anand 8N

Mus public schoel Rrn

bfustafs

Bishi Memarial Senior Secondery School
Ahdul Racal

Mew Indian Muwlel Schewl, Dubai
Avaldesp Singh

sdodern senior secondary schial
Vansh Ehitiulia

S6erTH khalsa bows stsec

Mkl & Kumar

St Meny's Convent Schoal, Baroli Fagdabad Haryana
Jaymin Patel

w1E, chikhli, navsari pmjarat
Aniket nitnhulkar

St Xeviers Bigh schoal pappur
Satrubh vadav

Faoyal moune acadenyy

Fhan

Befhl public schoal

Adyush Raghovansh

AK Children Academy

Allan caj

Frivite

Avush jat

Emnenent Public Schoaol

Aditva Ahlawat

Private candidate

Apanya Chetia

Vivekanamla Kendia Vidyalays
Atran kumar

Haole miszen senior seeomlary Schoal (Patni)
Hal Anand

hfodel suloa] Calnyinnagar
Melistuid shirira

Vidhays sanskar school

Paras lewtig

Lawrence Acadermy milaattn
Ankit blizndwa)

Grenmus public sehool
Mluzzammal icam

Widya sunskar school

Parth Bhadouriya

iy Central Schoul

Pratharn DHmn

Msn 81 SECORMDARY schaal
Harsh Pandey

Marayan techne schiool {Banglore)
Frem sham
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Widya devi Tindal Schoul
Abhishek Kumar

Hualy cross public schil

Adlitya singh

A5 vidya presth

Abhishek Kuormuar

Roghuveer Singh Modern School
Dusha lokhande

FOW NDA pune-23

Shubliam Kumar Unadhyay

Shiy Jyvoli St Sec. Scheol, ko
~arthak gangrede

K.rshna academyy pondhang district Khandwa haelh va [radesh

Eikha Dras

Vivekananda nugsion high schinl
Sakshi

tireenfields public Schagl
Ahhishek Patel

Allahgbad Mablic Schood
Haurjas

Taspal kaur public schinl
Alcash singh

LBRE5En02 rly calony TE
Koundiin

E3aw ar see school janepura Bhogal new delhi 110014
Karan toishra

Dehradun pullick school

Tayeph saiini

A nairabad

Ritesh Kumar Siogh

Mew Malands public school
Diwyam Singh Nepi

SURE Vikasnogar Debieadun
POOMARM AGRAWAL
HITECH PUBLIC SCHOOL
Saumyaa Sahoo

it john's senior scoondary sehool
shubhamn kutear

Model sehiool Dolmianapar

Bapu nishra

SODERN PLIBLIC SOHOO,
RETTIK BHARTI
K.MACADEMY KAHMATFUR, ASURGAN], MUNGER, BLIHAR.
Ablnishel bhartiva

Ezs ass convent schiwg

Faishal suifi

Surcvin internationat schoal
Harsh singh

(ibazs

Meeraj Kumar
M.B.DAV SER SEC SCIOHL
Mikhat kltan

12
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Luckmsrw pubhic schisal Virat kland gomti nagEr Lugkoeoa
Mikest raj

Vidya sanskar school

Mancy Bhardwa

Private candidate

slangaldeep yinha

Subhtash pubiic school girdih

chalui] nigam

IFPS INDORE

Harmuanjot singh

Anand publie sehwool

Papai Dras

Private candidate

Huswat Pallnaik

Frabhigee Englizh tMedium Sehool
Vansh Sshni

Academie glebal school padsi buesr Gioraklipur
Vivek Kumar

Shanti misson acadmey
Surynbslnkla

greeen|pnd pulvlic school

ludraksh sgarwal

Sadhu Vaswani utermational schoo]
Ayush solank;

L0

GURVINDAR SINGH CHAHAL
3T PILS SCHOOL SHEQFUR
Trehasizh Mey

Koendnya vidhyalaya Missamati
Alhary sanrhalia

a5t michacl schonk

Hanjest Bishe

Sunnse comvent senior secondary sshaal Bhikivis on Abhnec
Ltkarsh Swim

tIalhavrac scindia public sehoal
Mavoeed Kumar

lej higher secondary Schonl pasigheat
htohamemed Hazim A 3

Vijayagirl Fublic Schol

Boeha Sn Mayak

s Chaitmys Vidys Niketan

AT Cupta

BES international sehowl

Anjndi kwoan

Shivam residentis] public schocl
Badal TEIFATET]

Bow o 1 satna {mp)

Honey

New Sainik High Secondary Public Sclood
Prasltant Daraxdiva

Civan Saghr snurag semior secotdury school
Ranpeen tomar



Bealn intetnational st

104. Mandin Jain

Star plus zomvent schin)
105 Sanjery bomar

Bedi intematinat mehoel
153, Dragreenkar Shrevagiuvg

GUYANODAYA SMYA EIR SEC SCHOOL KHURAI SAGAR M S0207)
107 Shifa AlNad Malung

Dialmia Public School Sutrapada, Gujarat
{5 Abhijest Singh

Rapkiva Sarviudaya Bal Vidhwalays Lrelin-42

105, Wismaya Giby

Kendnya Vidyalaya Eiokalam
(L8 Cradeen pranay

51 padl senior secondary sehi]
. Shivam kumer

ol Pmemorial sl
112, Amilesh Kurnar Hitg

ST Xavier High sehool kedurgour
Led, Samdarsh Hansa

Tsf senior secondary school Jalondbar Cantt
114. Jay kumar pali

Yardhaman puhliv suhiool darm
113 ko apul

RS K.Y medaeeali
I'Té. Thanuja M

g chananya lechnao sl
117, alanshn Kaushik

Frivate

LLE, Rushialbly pars:|
-Rershree nubliz seluk

[ 1%, Ablishek Kumir roy
Pronee pullwe scinoal
120, Subhashing Jha
PAS W
121. Ansh
vl k-hlack mangalpun
122, sahek Sheikl
St Maal secondimy [Tieh seliond
123, Abhishek Bap
Dewm Pablic Scehanl
24, Moo Bursar Supsta
Jai hindd pueblye scho|
125, Crurpteel sinph
Cambtidie internatiomal svlonl
124, Eaushik
Marmyana
127, Ablushek Simgh Yaday
MIRP FUBLIC SCHOOIL
125, Vansh Singh

U Senior Secimdary Sclwl
124, Gautany
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(3ovi Boys 3 5 812 Calony 1F Nangloi Delhi
Anukalp Pathak

Laxmi prassd memonal public school
TARUN KHARE

ST JOSPEH'S OO ED SCHOOL BHOPAL
Virag N pohil

Divine child High schonl

Swarup Barua

Fadisheola vidyapit st Vidyalva
Yash sharma

Stxaviers school hehror alwar mjssthan
Ashish Kumar giri

D. 5. K modemn achool

Kiushal maleshwari

Govl boys sr.sec sehool ptrwd shahdara delhj-32
saurabh singh

Ehartti vidya peath eng med

Abhishek kumar

abp vidya Biher gutadham

Wikrum Singh

Little sarpels scliown

Vansh Gaur

Vidya Niketan school No. 2 91T Furidabad
Sidedhi Dulta

Su1 BERS

Fauzhal mahesban

Liowvt boys sr.sce.schaol gtroad shabdara delhi-32
B wmashankar

swoam| Vivekananda gavt maodel schood
Mahek Sheikh

3t Paul secondary High school

Aayujay mishra

5.4 schag]

Batna] Kunmar

Impenal Fablic Schaal

Abhizhel Fumas roy

Pronee pullie schoal

K hushal Mathotra

Banzsthali publiv school

Suinil kupar

Sr zecondry Delhi public school

Sneha Sarkar

[emnlata EEandique Menprial Institute
Krishng singh

Aatimdeep widyalaya

Aneet Anand

W) interced iomal schumst

Rahul Gaur

Sadhu Vaswani intecnational sclioo]
Eahul Eumar

Irmpenal Teblic School

MU NAUMAAN RAZA MAMUNI
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164,

165,

REIE

L4673

Lak.

171

1723,

173

SMILLIA CONYENT ENGLISH SCHOON. RAMBATH PURNLA BE4ACH
Mabsnkur Chakrabosy

Maliarishi Vidya maodir

Eamuk Tatpadia

Govt High School Likababi

Avinash ladidhy

Mkl intemalional school

Vunsh Jadeja

Muther [vine Poblic Schoot

Aman Kumar Gupla

Dovermment sooior Secondary schaal

Arman Ewrnariigpa

Pavvala schoal bilaspur (C.G) or private canidan:
Cipesh Singh

3t paul higher secondary schoal inderg

Aadhae Tyagi

Private candidatc

AHREEYATNSH SHARMA

SAINT JOHN'S SR SEC SCITOOLKOTA (RATASTHAN 1
Aleun Myygee Hans

Sophia Schises] Bkn

Dheeraj ¥ aday

S5 memaorial st Secpublic school suifiaif Elragh)
Sanfoalpa Drhar

el public school siligur

Jazraj Singh Sokhi
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Ahivam Qi

=1, Panil dioeeson schoal

Rapieer Mandal

Lrental Publee Scheol Bulangir Odisha
(st

Holy Convenl 81 See Sclhwt
ko Agrish

[ted Bose Fublic Schaal

PRATIK AGEAWAL

A MCPSVE

Ahknkesh kloar

Luthiv pagar put camael ligh schug]
hlishil avam hasan

Bipnor Fublic school

himenshu vermn

r.u o kalyanvas delhe 91

Mohd azam hasan

Eajnar Public achaal

YEDANT MISHE A

DIARMOND PUBLIC SENIOE SECON DaARY SCHOOL
Frashant vaday

Glenhill neanlwadill Seluw
Akhnlesh kumar

Maim walbley sr. See, School
Alvnash taonvir
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Ascent public schocl

Uijwal Anand

Jawabiarlal Nehoo Memorial Senor Secondary School
Yash sheramkar

Miuljibhai Mehta international schoel
grifan saha

ceniral model school

Eaif Alam

1M International Schoal

bfohd Aman Ansan

B.L International Schaal

Aditya Tiwsri

S.bov nn. | palam colony new delh;
Vishal Kumar

Dhunpatmal Vinmani Senjor Secondary Schogl
Abhishek

Green lield school

Amandeep singh

Private

Akash balivan

Cruru gorvid publiv sehoal

Wipin pal

Kendtiya vilyalava bhandup, mumbai Mabarastiea
Abhiraj

Suint mird academy

Ayan Kumar Jana

Xavier Publis School

Ashish

Sant Urvanashwar Model School
Chaman patel

honnet DALY . Public Schop]

ulkit navs

Satvam mademn public schanl
Slucya pandey

mido kanhu high school dumks
SATYAM SIMGH

ARANKESHA CHILDREN ACAN BHITRIY A
Bhavna ki MNair

Kendnya Vidyalays Kadavanthea po Cochin Kerala
Adin yashorardhan

Holy crass mtemmational sehiso
Aakach

Clhse I'evvate copdidatc

Mohd Abdul akram

Vivekananda vesidentiul 2chool
Sunny kumar

Elepant public sclunl

Suray Kumar yadaw

Vidhya sanskar school

Faiz khan

Intemationg] indian schoaol

Ganpat ¥adyw



Dretin madel public schoot patna

0E, Utkzrsh Bhardwng
ajeadra Lohiz Yidva dMandir
2H, oy kishor kuoar
Fresilency Global School, khagau] patna
21k Sauraw Jhajharia
Tagoes Intemational Schoo)
211, Vishal Sharma

SVM Aligarh
212 Pankaj prusty
3.E BAILWAY M H 8 SCHOOL

213, Glauray Kumar Singl
Tarnshedpar public school
214, Yishal Sharma
SV Aligerh
215. Maida Dinsus
vt he sec school ziro
216. Tanu hansal
ew han#on 3chanl men
217, Privanshu chandela
Fresidency pubbic scheel MMesnn in uttar pracizh
Z14. heern Amarkrishna Math

Sonvdaram central schiool and jutior colleee
219, Eoaif khan
S0 John secondany achon

220, ¥izhal Sharrna
3% M Aligarh
221. Adiker Komar yaday
Patta central Selioc]
232, “ishal Sharmn
S Aligar
PR Abbinav sinph
Eolbieear comvent sincses, schoal sahatwar ballia
224, Chema shamma
Aido kanhuo high scheol
425, Sarthak singl
=1 xaviers Tesidantial sehood ko
220, Sanchit A prawal
Sun flower public scluols
227 Tohn Punl
Atjeseph school | bhatpar Rani
. Sourabh thapa
Green valley schoal
220, Sabyan Kumr

=t Paul public school teshry Begusyai Tihar
2M, Ritik Baj
Sanskar bhartd ghibal school phujparas

2310 AARMANITREET SO
LOM S KALDMA FTGH SCHOO.
212 Drevansh karnaral
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Eoshan saim

Frivate candidat:

Wishal Kashyap

SRR PUBLIC SCHOOHL

Rajesh

LAY Public School, Naraingarh, Aumnbaly, Haryuna
Akhil

Dehwadun public schol

Shrevansh Tiwari

Shroe Ratn Public Schinel

ilarsh vardben

Fralbesn public schagl

Jameal khan

Ay pablic scheel

Shapun vana

Titiksha public sehoal

Funeet bhardwaj

Privaie candidate

AGETA CHAUHAN

SMPED SHIKSHAN SANSTHAN FIROZARATH
Vivek Biuh shekhawal

Kendogk Vidyalaya bsf dabls jaizalieer rajasthan
Scbal

L&l vikis srsoc school

~hubhaws Singh vadav

aun flowar public schinal

Stuvangl vermna

Indraprastha gitls semior secondary schoul
Hatn2er khan

L1 b 3 3 school

ARANKEHA SHOEY A

SMPE [ SHIKSHAN SANSTHAN TFIROZABAD LI+
Kohit Kumar

Povate Candidate

= pratisimti

Lilkle: hearts toddiers academy Kubivo | ampul aisha
Akisbery Bhardwa

St poeph's Acadery saran box bheld) séean
Shubhzon Maheshwar

Aukazh public achoot

WitrtaChauln

Flav 5r.5ec. Public School (Naringarh YAmbals,] Earyan
Ablnshel Chandra

MNew Delhi Comvenl Schoot

Fenil Bambharoliyn

Shree Vasishtha vidhyalaya

Mizshant kumar

Alue bells acdetny

Ayuaks Ly
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AME Fubtiz schoal

AURABH LODH]

MAHARISH! VIDHY A MAMNDIR (SAGAR)
Ciparshu Dubey

Private candidats

Samnddin sharma

Lizicux Anand School Fanna, (M)
Eleeshuis K omar rai

INDIAN iPUB SCH HASDA RD GULARBACH PURNEA BIHAR,
Piyush Sharmz

DMA Rampur

Fajar Vodsy

Juezeph and mary public sl

Chartanya kumar dehanya

Frivete candidate,

Utkarsh govai

Et andrews school

[rlishita byrmah

sreeram academy pathsala burpeta assam
Kaushal Chandrakar

OAV neaipali

HaEl Al

murvoday nikelan

ablujoet kamar nigam

1 hpnTe ar. sesz, schio]

Cropalakershaan,

L Thangamaligri ¥ivek snanda villyalava
Lasman Kumar

himzsvi madhupur

Jatin pal

Shiksha bitarti senior second aty school
Varun kumar shurma

Kendriya vidyalaya lakhanpur

Raushat kuwmar

STJHOHNS RES PUB SCH SONA GOPALFUR PATHA RE
slwbham kandan

SGRE

Amanjesl $neh

Crury Harkrishan Publiz Schunl

Ganecy kauc

Presentation cimnvent schucl

Ravneel Kanr

Crarden velley international school bhatian machhisara sahils
Ilecsh jalin

Falimy sec secondary sehood

BOlHAaN

BHARIYA VIDHYAPFETH EN{ MEDNIM
Pryush Shivhare

Sammat Vidhyes Mardir Public Sehuol

Sl Krishna sahu

5 Chaitanya educatronal instinrteon
Amurag Kounay
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Civan Canga intenraiional sehin
Vedant Rasine

S&BE Indemational

Pivush pimyple

Teens worlil coprate school
Einin

Sania mariva ncademy vallachira
Reounak Slngh

Tulsi Vidava Miketan

L'tlearzh goval

af andrews zen sec school
Pratham gurjar

alok matitution

Dhruv agpaprwal

Dayunzgnd sacaswan st sev schonl
sameddhi seivastas

S, John sentor secondary school
Sililva arory

Ciury harkrighen public sehoal
Frivanzha paniley

Al public schoa

Varun konshal

St Raviers ar, Sec schoel

Anand Srivastavy

sduyur Pablic Schoel

*azish khan

Sarvinlay niketan

wikita prakash

DFPS

RITIEA PANDEY

ASSAM RIFLE PLUBLIC SCHOOL
Axynsh Ray

Aaryan mbenationa] school
Alshay clowdhary

Peavste

fbliishel: kumar prodey

st aosepht's acadeiny

Aqiker Kumar

Eid 2 Publie scheol

Shecya singh

Wisdiam public school

So0u Kumar

8t paul teghra

YVanun Kisku

Privte Caneliolaee

Siddhurth kajagar

Ideal indian sehonl

Subhash Bhatr

E eersheba arsecschool Ialdwani
Tushn

Firdaus Amna Center School
Manasi singh
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Sunrise dwarika scindemy

Deenamhy Trikha

Red Fay Katan Schoul, Ferozepur
Kounat Mant

Fulrlic Central Schonl

hd Arnan

Indian public school ghalabbag pumes
Anket kumar

Indian public school haeds road gulablagh pumia bitar
Swatn Agrawal

Ashoka pubtic schoot Saranpgarh Raiparh CG
ayant Mishad

124 NTERMATIONATL

Taba Tajep

Crovl higher sevcendary schaal [nahaelapun’t Arunachal Fradesh
Muja Kunmar

Duun public schal

Anshuman singh

sant karam simnpl academy

Lecha Job

Gevernment Wigher Secondury $chool
Elarman Simgh

Bliarat mats Saraswat] ¥idhya mandir
Falwul Mishad

Fulice modem senion secondary schuol
Decpak Kunaer

aun Shine Residential public schood
Vikus

Bitta 5.5 Schaoal

Abhand Ranjan yaday

Ammy public school

Pz Boopnati

Lheren public scliael

Anslhoman singl

SANL karace singh academy

Eayal trvart

Endraprastha public school phasiabad
Vishal 3hama

B & M senior secondary public schuwd
Kumar Pranay

privae candidae

Rabnb Bhardwaj

NAVUIDAY CONVENT SE. SEC SO HOCHL
Altt aluin

{entral academy bamatu road Ranchi fhackhand
kit kumnac

T ML 505 Schoole maloya chandiparh
ALy Daizweal

Suemonan nterralional Schisl
arkdbart]t kajagar

Iubeal indiam schowt

Fishay Baj
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Creane Memorial 11igh Selum
Aslish aswal

SORE Batfzwaly

ARITIN PRASAMNTH

BASELIOE VIV AMIKETHAN
Shaling Prasad

Lady Anusuya Singhania Ednl. Academy Jhalawar {Eh
BARATH KUAR

VAGGISVARI VIDYALAY A
Aniket EKumar

Kid Z Public schoul

Joshiun Sam hathw

stee Narayana public Schoal

Tushar Stngh

Loard Krishng pullic schaoal

Alkshal Parmeal

Tash public senior sccondury schoal
An Snini

DAY SZecaor Secondary Pubslic Nichool
Drevanch Dubey

Eed Fose Tducation Centrg

I'rivit Banjan

Sec.Dps CGaya

Finstanl Kumar

Gl AT ADEMY

Rammnaet kaoar

Rovil convent schogl

danjinder Singh

HYM Convent Schoal

Ltam Kumar

Adarsh hulian public schood

durgesh kumar

H.4 memorsat public schis

Aditya Pratap

duncfon! Sen. Sec. School, Rke
AMAN AN

MOTHER TERESA EEMIOR SECCMDARY CO-ED SCHOOL
Sy [rebinath

Hindi Higher Seconibary Schu]
Amandeen kaor

Rval coovent schioul

Abeshat Porwat

¥azh pukhc senior sccotdary sclool
Roghay

Ehema Internationat School

Fratap base

Central Railway Sec. School & It College School in Kalyan, Indiu
Rishiry Singh Sikarear

Wietor Convent Higher Secondey School
Exhiw saypay monltambe

Bharali vidkvapeeth

Sachin Kumar Singh

1
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Govl co-ed s sec schook panjaehi bast Naglol nd
Rishab bhardwaj

Mavoday conveal sr. Sce school
Shubham Roy

5.0.5.M School For Excellence, Jamshedpur, Jharkhanit.
Falvim figos

Idcal indiun sehool

Tay Bamibariva

¥ash public senior secomdary schoal
Mect Wiran

F. P, Savani [nternational school
Ao eana

Garat public schowl

Jal Brivastavy

[3.P.5 B.K. Puram

siddhant kurnar

Itanuy Bharth oational sehiwl

Venil pin

3¢ paul schiol sheopang

Adaral Eumar

ari Ramakrishna sarada ashram math and mizzion
Shashank Jamwea)

ST EDWARD SCHOOL SHIMLA
Vichal chisud hary

S[KSHA SREE I"UBLIC SCHOOL
¥ijay Shankar

Blue bells aculemy

Aditva Kumar

Mayur Public Saluw

Viavansh

Blyae beils avadom:y

Ealeshiut devere

Yedya bhumi

Fath Arora

Ma1 Hind Public Sctwel

Yogita mahawar

Eiten inremational echocl
Harinanpreer singh

thafond srsec schoul

PRAYEEN PRATAFP SINGH
a8 Mational School

Abheshek Gupta

Surendranath cemtenany: schoul
Pardeep singh

sada ram hunsal memonal sen sec schoot
sameididhi stivastay

L. Johns senior secondary sehool
Framay Gaoyal

=15 Mablic Sctuwsl

Alhishek Werta

i Hakien Singh Verma

Mblvishek Kurmar
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o) s PLUBLIC 3CHOHDILL, K AREON
Akasli kumar

Cambridge puklic scheal

Md Sufiyan Taufigque

Munam puhlic sehool

Vandana

S Memonal Public Schoet Balpanga Areral Hoak Maetihar
Wld sa frn

Sarvaday nikotan

Suleep kumar

Duchha pubbic sehood shursha
Shivam charma

Meta detence avalomt (NDA)

Lidit gk hale

Tash public sohoo]

Anurag Shukly

Lucknow public schooi

Wishal smwvasta

S Jolms senion secondary schusol
Aman shaqn

Jwwahar Navodaya vidyalaya
Krulanh zalavadiys

Slrer swraminaravan mission surat
Bj

Crvon jyoali intettialioons] zchoo
Abhtshek Agarwal

Gutldha public schocl

Analo dubey

Thakur Txazs Bhargava sesec public schnol
LImais

the doon valley publiv school
Munthokti jounatia

St Ravier's hiclier sec. School pacialinglat Lizhramgan| lopuea
hd. Asif

A1, Xavier'sHigh Schaal
Hoshikesh Chavhan

Al.jhimnzg

Harsh Kuomar

Muintay: modes senior secondany selnal village ikrahg
Tecns Goswami

Cemtral acadenyy

Prodeep, M

Sevwrig Public school manspparai
Kevur Mahvavanshi

Matrix Acadomy School

Abhishek Verma

Sheerwal College

Deepanker Singh

treen Fleld Academy

Ehubham

Government Boy Sccondary School Burar Dielhi 1 104084
Himunsho Awastha
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subhash Public 8¢ Sec, School, Xanpur
Harshit Panwsar

Mazhesh Pubhic Schiowg] Jodhprar frag )
Shukbheajit D

reendriya Vidyalava kunjaban Agartali
Jay Varahike

Frovate camdidate

Fuaiz khan

Shah public srsec schonl

Deepall Shrivasliva

Gyanalhall public schonl

Shivam Twigwag]

Bhodicarya Scmor Becondary Schoal
Raj kuna Verma

Irivale candidsle

Bharceanth

Fawv

Abhistek Singh

Divya nermational Schewsl
SMuhemimad Anwer

Intemalional Tmfian schonl, Rivadn
Sumit Prakash

Private Candidate

Banlhak Aparwal

Eax Fuz Convent St Seevmdlary School
Aelutaszh

Atan vidva mandic

GAURAV KUMAR

FORTUNE COMVENT SCHOOL SANGRUR FB
Souvik Debougih

Eemlmya Vidvalaya no | Kunpabao A gartala
Archir kauzhik

sIoi guru ram rai public schiwl
Ayushi Gaurkheda

E.opa] Public Schoal

Mohammad Zaigt

[deal Indtian Schaoal

T Lrevendr: kunar

Aps Alunednagar

Aunan kumar

D sr seee schwonsd nacalingorh

Akhilesh Kumar

Kt public schoul

Ashatosh bAishra

Cp internatiopal

Rishiw raj

Malunda academy senwr secondacy school
Chirap wvats

Lors

saliha ayman masumder

Dion basee schood, silchar, A ssin
Abluzhok kumae
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ANNExX URE- A

1

IN THE SUFREME COURT OF INDIA
CIVIL ORIGINAL JURISDICTION

HRIT PETITION[S]{CIVIL) NO{S], SEG/ 2020

AMIT BATHLA & ORS. PETITIONER{ %)
YERSUS

CENTEAL BOARD OF

SECONDARY EDUCATION & ANA. RESPONDENT [S)
WITH

WRIT PETITION {C) NO.534/2020
WRIT PETITION [€) NO_S5948/7020
WRIT FETITION {C} MO.586/2020
WRIT PETITION (]} MHO.SB3/2620

TRANSFER FETLITION (C) NO.674/2920

ORDER

1, The core issue invalved in these matters
1= about conducting examinations for classes X and
XIT of the central Board of Secondary Education
{CBSE) and the Indian Certificate of Secondary

Education [ICSE} respectively,

2. Az regards CBSE examinations, the CBSE

has presented a draft notification for auyr

L

tnnsideratiun.

x

r'wﬁ:

=g
Ru ‘_Lﬂ}'ﬂ

|'|

3. After perusing the same and taking into

account  the sugyestions given by the counsel

S
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appearing for the concerned parties, we see no

difficulty in permittaing the CBSE

satil

g

notification forthwith, The

hotilfication reads thus:

NOTIFLCATION

Keeping in  view the requests received
from various State Governments and the
changad Circumstances as on date,
following has been decided; -

1.

Examinations Tar classes X and XII
which were scheduled from 1 July to
15", 2020 stand cancoelled.

hssessment of the performance of
students in the cancelled
examitations will be done based of
Lhe assessment scheme as suggestcod
by competent committee of the CBSE
for declaration of result for bSoth
class-¥X and class-XI71. The £aid
sChems 1s mentioned in Para-7 below.

Results based upon the aforecaid
assessment schene will be declared
by 15" July, 2020 so that candidates
can  apply and seek admissions  ip
Higher Education Institutions in
India and abroad, based thereon.

However, Tar Class-¥II, CESE will
conduet &n optional examination in
the subjects whose examinations were
scheduled to be conducted from 1%
July te 15 July, 208280 as scan as
conditions are conducive, as
assessed and decided by the Central
Government. Candidates whose results
will be declared based on the
assessment scheme will be allowed to
appear in these optional
gxaminations to improve their
performance, if they wish so.

to issue the

draft
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However, the marks ghtained by a
candidate in these aptional
examinations will be treated as
final for those who have apted to
take these examinations.

For candidates in (lass X, no
further examinations will be
conducted and the result declared by
CBSE an the basi=s aof assessment
scheme will ke treated as fimal,

For class-XITI, the recult teclareag
by the CBSE under 51. Ng. (2} above
will be considered as final unlecs
the students opt for s1. No, (4)
ahove.

Assessment Schenme:; -

(a) For the students of hoth
classes-X  and XII, who have

completed all their
examipations, their results
will be declared based on their
performance in the
examinations.

(b} For students who have appeared
in  the examinations in more
than 3 subjects, the average of
the marks obtained in best
three performing subjects will
be awarded in the subjects
whose examinations have not
been conducted.

{¢c] For students who have appeared
in the examinations in only 3
subjects, the average of the
marks obtained in the best two
performing subjects will he
amarded in the suhjects whose
examinations have npot  been
conducted.

{d) There are very few students of
elass-XI1, mainly From Delhi,
who bhave appeared in  the
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4
examinations in only 1 or 2
subjects. Their results will
he declared based on

performance in  the appeared
subjects and performance in
internal/practical project
assessment. - These students
will alse be allowed to appear
in  the aptional examinations
conducted by CESE to improve
their performance, if  they
desire to do so. Result of
thesz students will also he
dleclared  along  with ather
studants,
4, Resultantly, all these petitions
Pertaining to CBSE examinations pending in this
Court or any other Court shall be deened to be
dispased of in termns of the proposed notificatign

to bhe issued by the £BSE.

i Accordingly, if any other petition is
pending in  this Court or any other Court
concerning the subject of conducting examinations
for classes X and XII by the CBSE scheduled fram
1 July, 2828 to 1/ July, 283e, the sane will he
governed by this order and the notificatian

approved by this Court.

B, A5 regards ICS5E, the counsel appearing
for the said Board, on instructions, stated that
ISCE in principle would issue similar notification

with additional aspects referred to in the
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atfidavit filed by them. To wit, paragraph & of

the affidavit reads thus:

e

“6. In the light of the aforesaid, the
Respondent has taken the following decisions
with regard to the ICSE (Class 19) and ISC
(Class 12) Year 2028 Examinations:

1} The remaining papers in the ICSE and
15C Year 28020 Examipations as scheduled
from 1" July te 14 July 2828 as per
pPrEess releases/notification dated
22.95.2020 shall stand cancelled.

1i) Results af all the candidates for the
remaining papers in the ICSE and ISC Year
2028 Examinations will be declared as per
methodology  decided and  adopted by
Respondent i.e. SISCE.

iii) If the situation is deemed condugive,
in the near future, CISCE may give an
option to candidates to write any ar all
of the remaining papers of the ICSE/ISC
Year 2020 Examinations at a later date
whereby the marks so0 obtained by the
candidate in that written examination(s]
shall he considered as their fimal
marks."

Two aspects have been highlighted during

the hearing by the counsel for the ICSE, as

Follows:

fi} IC3E  may consider of conducting
aptional examination for £lass ¥ as well ang
abide by the same terms as regards the
optional examination regarding Class XIT
referred to in the draft notification of

CBSE, reproduced ahove.
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6
{ii) The Assessment Schewme of ICSE ic
gifferent, which would he pnotified within

one week from today on the wehsite of the

ICSE,

Rezt of the stipulatigns in the draft notification
of CBSE, referred to above, are acceptable to ICSBE
in principle, which would he reflected in the

proposzed notification to be issued by the ICSE in

that hehalf,

8. In terms of this order, all
proceedings/petitions pertaining to the Subject
matter of gonducting examinations for classes X
and XIT by ICSE for Academic Year 2010-7p28
pending in this Court or any other Court shall ke
governed by this order and deemed to be disposed

of accardingly,

9. We make it clear that this order does not
deal with any wother issue which may arise Tor
congideration in same other proceedings pending
before the High c<ourt or thisz Court exXcept the
subject matter of conducting examinations for
classes X and XII for Academic Year 201%-2020 by

the CERSE and ICSE respectively.
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14 . The writ petitions, transfer petition and

pending applications shall =tand disposed of in

the abova terms.

[SANIIV HHANNH]
MEW DELMI

JUNE 26, 20240,

48
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*REVISED
ITEM HO.1+2+3 Wirtual Court 2 SECTIONS XAPIL(W)/XVI-A&

SUPREME COURT OF INDIA
FECORD OF FROCEEDINGS

Writ Petitioni{sj{Civil] HNo(s}. 56672020

AMIT BATHLA & QRS. Petitioner(s}
YERSUS
CEMTRAL BDARD OF SECONDARY EDUCATION £ ANR. Respondent (5]

{FOR ADMISSION IA No. 5447572020 - EXEMPTION FROM FILING AFFIDAVIT
IA HO. 544827206290 - EXEMPTION FHOM PAYING COURT FEE, 1A NoD.

57064/2820 - INTERVENTION/IMELEADMENT, IA No. 5447372020 - STAY
AFPLICATION)

WITH

W.P.[C} No. S584/z028 [X)
Ia No. SEA68/2020 - EX-PARTE STAY
IA No. SEA8TESZ0Z0 - EXEMPTION FRDM FILIKG AFFIDAYIT |

W.P.{C} No. 580/2620 (%)
IA No. $6835/2020 - EXEMPTION FROM FILING AFFIDAVIT)

W,P.[C} No. 596/2628 [PIL-W)
1A NO. 5697372020 -~ EXEMPTION FROM FILLNG AFFIDAVIT)

W.P.{C} No. 58372020 (X}
FOR ADMISSION and IA No_S6005/2028-EXEMPTION FROM FILING AFFIDAVIT

Transfer Petition(s){C} No[s).&74/ 220 {XVI-A)
(FOR ADMISSION and XA Ho.5¥356/2070-EX-PARTE STAY anda IA
NO.57257 /2820 -EXEMRTION FROM FILING AFFIDAVIT

Date | Z6-05-2620 These mattors were called on for hearing today.

CORAM |

HOMN'BLE MR, JUSTICE A.M. KHANWILKAR
HON"BLE MR. JUSTICE DINESH MARESHWARI
HUN'BLE MR. JUSTICE SANJIY KHAHNA

For Petitivneris) Mr. Rishi Malhotra, AQR
Mr. Ajay Bhargava, Adv,
Ms. Vanita Bhargava, AOR
Ms. Trishala Trivedi, Adwv.

Mr. Sandeep lindal, ADR

-

L -,



For Respondent(s)

Mi
M.

Mr .
Mr.
M=,

Mr.
Mr .
Mr .,
Ms |
Mr .
[

[ F
Mr .
|
ME |
Ms.

Mr.
Mr.
Hr .
Mr .

Mr.
Hr.
Ms.
Ms

Mr.
Mr.
Mr.
Ms.
Mr .
Mr .

Mr.
M=,

Mr .
[ | i

Mr
i,

*Mr.
Mr,
Mr .
FiY .
Mr.
Mr.

9

Siddbarth, In-person
Rajat Sabu, aAdv.

Mriganga Dutta, Adw,
P. 5. Sudhear, AOR
Shruti Jose, Adv,

Jaideep Gupta, Sr, Advy.
Kunal Chatterji, AODR
Shoumenduy Mukherji, Adv.
Maitrayee Banerjee, Adv.
Pravar Vear Misra, Adv.
Yageesh Sharma, aAdv.

Tushar Mehta, 5.4,

Rupesh Kumar, AQR

Rajeev Sharma, Adu,

Meslam Sharma, Adw.
Pankhuri Shrivastava, adv,

Tushar Mehta. 5.6,
Gurmeet Singh Makker, AOR
Kahu Agrawal, Adv,

Rajat Mair, Adv.

Rupash Kumar, AOR

Raj=eev Sharma, Adv.

Heelam Sharma, Adwy.
Pankhuri Shrivastawva, Advy.

Jaidesp Qupta, Sr. Adv,
Kunal Chatterji, AGR
Shoumendu Mukherii, Adv.
Maitraye= Banerjee, adv,
Fravar VYeer Misra, adv,
Vageesh Sharma, Adv.

Mathews 1, MHadumpara, Adv.
Manju Jetley ADR

Rahul . Tanwani, Adv.
Anantha Narayana M.G., AQR

Yuvraj P. Narvapkar, Adv,
Anand Dilip Lahdyge, ADR

Karl Tomboly, adv.
Malcolm Siganporia, ary,
Debmalra Banerjee, adv.
A.5. Aman, adv.

Kartik Bhatnagar, Adv.
Rahan Sharma, adv.
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10
Mr. Ujjwal Singh, Adv.

Mr. Vardaan Wanchoo, Adv,
For Mfs, Karanjawala & Cco.

UPON bearing the counsel the Court made the following
OCRDER

The writ patitions, transfer petition and
pending applications are disposed of in terms of

the siqgned order.

{MEETU KHAJURIA] {VIDYA NEGI]
COURT MASTER COURT MASTER

(Signed order is placed on the file.)

* (For the purpese of appearanca)

NPT T e 0w
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I
ITEM NO,1+2+% VWirtual Cotrt 2 SECTIONS XAPIL[W)/X¥I-A

SUPREME COURT OF INDIA
RECORD DF PROCEEDINGS

Writ Petition{S){Civil] Wo[s). SEE/3920

AMIT BATHLA & ORS. Petitioner{s)

WERSUS
CENTRAL BUARD QF SECONDARY EDUCATION & ANE, Respondent {5)

{FOR ADMISSION IA No. 5447572020 - EXEMPTION FROM FILING AFFIDAVIT
IA No. 5440272070 - EXEMPTION FROM PAYING CCURT FEE. IA Ho.

S57864/2020 - INTERVENTION/IMPLEADMENT, IA No. 5447372020 - STAY
APPLICATION}

WITH

W.P.[C) No. 58472828 (X)
IA No. 5606872020 - EX-FARTE STAY
14 No. 560702020 - EXEMPTION FROM FILING AFFIDAYIT)

W.P.[C} No. 590/2020 (X
TA Ro. S6835/2020 - EXEMPTION FROM FILING AFFIDAVIT)

W.P. (L) Ho. 58672028 (PIL-W)
TA Mo. BE9T3/2020 - EXEMPTICN FROM FILING AFFIDAVIT)

W.P.(C) Mo, 58372328 {X)
FOR ADMISSTION and IA No.SG6ROS/202R-EXEMPTION FROM FILIKG AFFIDAVIT

Transter Petition{s)(C) Mo{=s).874/2020 (XVI-A)
(FOR ADMISSION and IA No. STIRES/20Z0-EX-PARTE STAY and IA
Mo 57207 /2020-EXEMPTION FRQOM FILING AFFIDAVIT

Date @ 26-05-2920 These matters were called on for hearing today.

COREAM
HOW'BLE MR. JUSTICE A.M. KHANWILKAR
HON'BLE MR, JUSTICE DINESH MAMESHWARI
HOH'BLE MR, JUSTICE SANIIV KHAMMWA

For Petitioner{c) Mr. Rizhi Malhotra, AOR
Mr, Ajay Bhergava, Adv.
M3, Yarnita Bhargava, AOR
M3, Trishala Trivedi, adv.
Mr. Sandeep Jindal, AOR

Mr. Siddharth, In-perzon



For Respondent{s)

My .

Hr.
Hr.
s,

My .
Mr .
Mr,
Mo,
HMr.
Mr.

Mr.
Mr.
M.
M5,
Ms .

Mr.
Mr.
Mr.
Mr.

Mr .
Mr.
M=,
=,

My,
"l"q
Mr .
M=,
r.
fr .

My,
Ms .

Mr.
Mr.

Mr,
Mr .
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1
Rajat Sabu, Adwv.

Mriganga Dutta, Adv,
P. 5. Sudhegr, AOR
Shruti Jose, Adv.

Jrideep Gupta, Sr. Adv.
Kunal cChatterji, AOQR
Shoumendu Mukherji, Adv.
Maitrayee Banerjee, Adv.
Pravar Yeer Misra, Adv.
Vageesh Sharma, Adv,

Tushar Mehta, 5.G.

Rupesh Humar, AQR

Rajeev Bharma, Ay,

Meelam Sharmz, Ay,
Pankhuri Shrivastava, Adv.

Tushar Mehta, S5.4G.
Gurmaet Singh Makker, &s0R
Kanu Agrawal, Ady.

Rajat Mair, Acdv.

Rupesh Kumar, &R

Rajeey Sharma, Adv.

Nealawm Sharma, Adv.
Fankhuri shrivastava, Adv,

Jaideep Gupta, Sr. Adv.
Kunal chattarijd, AQR
Shaumendu Mukherji, Adw.
Maltrayee BBNErjee, Ady,
Fravar VYeer Misra, Adv.
VYageesh Sharma, Adv.

Mathews }. Nedumpars, Ady.
Manju Jetley, AOR

Rahul 6, Tanwani, Adv,
Anantha Marayana M.G., AOR

Yuvraj F. Harvankar, Adv.
anznd Dilip Landge, ADR

VRGN hearing the counsel the Court made the follawing

TRDER

The writ petitions, transfer petition and

pending applications are disposed of in terms of

g -
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the signed order.
{NEETU KHAJURIA] fYIDYA NEGI)
COURT MASTER COURT MASTER

(Signed order 15 placed on the Tile.)
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SECONDARY SCHOMM EXAMINATIMN (CLASS X RESULT 2000

Craration of Exanemnail oo 15 Falbruary 2020 to 20 March D20
Data of Result Declamtfon 15 July 2020

Tolul pumbier of Schonls and Expin centers (Full Sulyjesis)

Year Mumlier af S¢ pupls M ol Exgm Caniors
2019 [0 4974
2620 i X 23717

Civieral| I"||_:55 Fereeniage (Full Subjecis)

Year + Registeved | -'\Ilpt‘-l-lT'E'Il passedl Fiiss Incirease In puss'v
pAINLL P14 ITEI 075 604426 %10 T
IO SBRIERS | ehTMIIS ITLALZI © B1.44 '

Regivn-wise Fass % - 1020 Regiuns (Fall Subjcoe)

Name of Repinn ‘ I'ass %

l Trivandrum a9 3%

2 Lhenmnai Qg .05
e Bengalwry a3 23
F Pune | ak.0%
s T Ajmar 04 93
e Fanchlwla Y
T B i baanizs w g u3 20
B Ehopal 92 i

) Clandigaeh MR
1tk Hatna 059
11 Diehiradion ad v
12 Frayagraj B9i 2
] Toda 57 .Ai
14 Loeslbn Weest £3.00
15 Dol i Fax n5 T
[§H L v aliit T2

SR = -- R TN Al
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44AY
Ferformance of Candidates in Delhi-East Region (Full Subjects)
YEAR HECISTERED APFEARED | TASSED PASS%,
om0 IRERAY | RGFEY 160324 Ba. 7Y
44B]
Parformance of Candidates In Delhi-West Region (Full Su bjects)
YEAR REGISTERED AFFPFARED TASEED Fagsy
120 P 3UGG | | k2644 BLERY RE.0G
4,40
Farformance of Candidates |n Ovar-All Delhi Region (Full
Subjacts)
YEAH REGISTERFD APPEARED PASSEDN FASS"
TRLY A28E3E FLAiGT 260700 B0.57
ZI20 227713 SR 265754 B5.B6

e

Ferformance of Candidates in Foreign Sehools (Ful| Sulyests)

TYEAH REGISTEREMN AFPEARELR FASSED | LF
20k 2 Fhaw 2540 L 230N | 9H.7%
IO 23341 23714 23400 9557

.
Cremfer wise Pass % {Full Subjecis)
GEMDER 2T 2020
E:::i 33?: ' E.:;::.; Girls huve done E=ier than Beys by 317 %
Tranepender 04,74 405
T
Enatliutien-1tize Com jravatbve Pyerformance 2020 {Fyll Sy bjcois)
Inslitutions Pass Bn

| kY Gy 23

2 THY WE "G

i L o ol.g?

9 IMNGETFWDEWT TRl

3 O F0.071

£ GOWT ATDIED T7.EL
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K,
Ferfarmance of CWSN eandicly tes 2020 {Full Subjects}

' YEAR REGISTERED APPEARED PASSED | PASS%
201y 5152 5111 ‘ 5023 haAn
2024k ST SEGY 33400 0.0

1
Total wumber of candidates who seored =009 wnd =45%, aud phove (2020 ¢ Fall
Subjerte)
Tulal =00% aml | Puss Percennage of | =054 Pass FPerventape ol
Coamdidates above dludents =90% above jand pliove simlents =954 abpe
1 22504 1274 3T1iR 1.25
2N 5435 “+ 4 31504 i
.

Fotal numbeer oF CWSEN e el lilates wha scored =90% and =95% and ahove (20240
{Fuil Suhjocts)

Tirtul Candid ates | FS0%% wnad aboee »B5%% nl ghove
2R 275 A%
2020 ; 153 az

1.
Mumhber of Candidates placed in Compariment (Full Suliyecis)
Year | Mutpber of Canildates Fercentape
o | ESd705% TRE

2020 Lag o4 §.0Z



SENIOR SCHOOL CERTIFICATE EXAMINATION {CLASS XIT)
EESULT 2220

Duration of Exatnlnalion 1B Fobroary 2020 to 30 March 2026
Oale of Rasult Baclaral lan 13 July 2020

Total nember of Sehanls am] Exam centers (Full Subjecis)

Yoar Muwn by ol Scluonls Manber of Exam Conters
211y 1244] ARl
200 151606 44

Overall Puss Percentage (Fall Subjects)

Year  Registered Appeared passed I’ass% Tnerease i anss'm
NS 1218393 P205akd  CconsaET [ 4340 I
] e (O I NEXITY LOSO0E0 A&7 s

Repiun-wise Pass ¥ - 1020 Hexbons (Full Subjecis}

Mamy of Repion Puss %
| Trivamdrum 7RT
2 Bengaluiy .09
3 Clvenna; 0617
4 Deelhi Wear R
5 Chzllvi East Ny 3
A Famehikulz LY
T Chindiparh Nz
k Bhbanewqar L
¥ Phupal 0 Bz
] Tune Q0.
I S mer &7.060
12 Wiida 34.47
L3 Guwihar 2137
I4 Dreliradon 1.

Pravacre; 3240

i6 Pela &7
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4,
Performance of Candidates in Over-All Delhi Region (Fulf
Subjects)
i YEAR REGISTFRED ATPEARED  PASSED FASSY
B *T IR 23790 | T z2asss 94.39
3a
Pertormance of Candidates in Foreign Schoojs (Full Subjects)
YEAR °  RFGISTERED APPEARED T'ASSED A 5SS
2010 16000 b6 15273 Y543
102 16 1403 | G043 15132 . 24
B,

- CGender wise Pass %0 (Full Sybjecrs)
CENDER ; I4[0 1024

il LRT0 | 9F 15 _
F:{wl:-u-; 5_’."31--”] T Cricls hive dane berber than Beoys by 596 %

Transgender [£3.33 1 f6.67

L.
Instilwien-wlse Comparative Ferformance 26210 (Full Suly)ecis)
Institui luns Fass Ya
| JHW th. 71
2 EW 9H.62
3 {54 ) 98.23
4 GONT 4 514
4 GOAT AIDED 91.56
] INODCPENDENT BE.12
.

Merformance of CWSN candlilaies 2020 (Full Subjectsy
TEAR REGISTERED AFIEARED PARSET) PAR=S,
2n i L] ] 27T | i AT
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.
Total minuber of candilytes wloo scored =M and =03% aad alas e S0 Full
Sulijevis
=0l M Percenage of 5% Pass Perocuiaae ol
abave  stuchenis WP Sl e | b amdents =98 g b
Tanal el
. AR 137 R TR 4 i
Candilaes i
Tik,
Tamal mmmlee b CWEN Cmdebaces whae scoreed 0005, aanl =5%, wnel g lsye RHHT
Lk Sakvjeais]
I il e AL Ll Al
Titzal Coanmelicla e, 2% 10
I,

Pt 4l Camlbiare: placed in Coonpaienmenr Ok oll Sy Fepecis)
Yuar Poomele ko Codeclidaice., Peveenmge
i w2 w2z
212 RS 735
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ITEM NG, 25 Court 3 (Video Conferencing) SECTION X

SUFPREME COURT ODF I NDTIA
RECORC OF PROCEEDINGS

Writ Petition{s}{Civil) HMHo{s). 77372020

ANIKA ZAMVEDI & DRS. Paetitioner(s)
YERSUS

UNION OF INDIA & ANR. Respondent{s]

{FOR ADMISSION )

Date : 31-97-2028 This petition was called on for hearing today.

CORAM .
HON'BLE MR. JUSTICE A.M. KHANWILKAR
HON'BLE MR. JUSTICE DINESH MAMESHWARI
HON'BLE MR. JUSTICE SANJIV KHANNA

For Fetitioner(s) "Mr. Shakel Pandey, Adv,
Mr. Gopal Balwant Sathe, AOR

For Respandent{s)

UPON hearing the counsel the Court made the following
ORDER

We have heard counsel for the petitioners,

It is noticed that the petitioner{s} have
not made representation to the Central Board of
Secondary Education {C.B.5.E.).

It 1s open to the petitioner{s} te make
representation ta the competent authority aof the
€.B,5.E. within one week fram today and if s matle,

the competent authority may consider the same

Jfﬁ?g appropriately and in accordance with law within ohe

week therefrom and communicate the decision taken

thereon to the representationist{s) within the same

e oy - €
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2

time. The writ petition is disposed of accordingly.
We may not be understood to have expressed

apinion either way on  the merits of the

controversy.
{NEETU KHAJURIA) {VIDYA NEGI)
COURT MASTER COURT MASTER

tfappearance slip not received,
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CENTRAL BOARD OF SECONDARY EDUGATION &

AN SRI0N Coptniratles e tnp Y istry of sten T mpes CevHopnm, Sent o 172

CCORDISTHMMHRD)F0Z0 0§85 2020

COMPLIANGE OF THE ORDER 0F THE HON'BLE SUPREME COURT OF MDA
DATED 31.7.2020 1N WR(T FETITIGN NG, 773 OF 2070 BY DECICHNG THE
REFRESENTATIONS AS RECEIVED BY CBSE FROM BETITIONERS

CBST n3s receivad soveral repeseret ons citing the reference of O der pazssd oy
the Hun'ble Supreme Court of Inga n the Wit Petition (Civil) No /51 7722020 dated
S1TA020. It hat bean requested in the reprezenfations thal ogoz.ne o e SO0
19 pandemic, compatmert examination ts e conducted by CBSE for Claze X & X
for ine cand.dales who ave hean Plazed i1 compac menr ZAlgory A P Cxain nabe o
Bye-iaws he zancellad

Following arg the importan IMfenmation or sonduct of Exammnaricrys and Cowe. 13 -

+ Examinatione ke Lniversily Terrnnal @raminations, JEE(Man), NMEET MG}
~EE(Advanced) ste. are 1o pe conduztes far dhe admissrons Fugher
educationprofessional courses thravgheut the saumny

2 Depapiment of Higher Education, Ministey of Hiegman Resource Devalgomant
vide DO No, SECY(HEIMHRDI020 datay cd July, 2020 requestsd Ministr
of Home Afialis 1o ascord PeTMssion regardng conduel of final ke
examinations of the Lrrrerstiesddnstiutions te pe conducked @z per LGOS
guidellnes an exvaminations and ACAMEm ¢ ea'endar for the Uaiversities

3. Minisiry of Home Affairs. after examining the raquest of MERD ang takiro into
consideration the acadsmic Interast of lerge number of studants, vide DO Me
A0-32020-DM-10A) daled D™ July, 2029 has grantied exemn Fian for cpening af
ihe educational institutions for the purpose of helkding CAAMIN 20 Vevaiuation
werk for final term Sxaminations of the Lianersthes! st hinns subject o
‘allowing Ihe zetailed Standard Operaling Proceduras fo- lhe canduzt of
BAaTnalons as rommunicated to MHA

4 NVide DG Na O-SAA020-DM-1[A) dated 20 Play, 2020 AHome Secralary,

Ministiy of Hame Affairs, Goverament of Incha has ArANCa exemptoan 1o Siale
Educaticn Boards ang CRSC from the lockdownm measures to coneucl of Roarg -
examinations for classes % g x|

5. Vide Order No. 40-312020-CM-nA) dated 2o July. 2028 MHE nas msged

guidsiines-on Uniock 3 aiso 1n which a arge numbar of activilins hava been
allowad with due pracautions:

-@@'@;}f’j ﬁ#ﬁ,lhlﬂrﬂﬁﬁhﬁiﬁ.ﬁﬁﬂml ? o ( >
R “SHRSHA KENGRA” 7, CONEHINTY CENTRE. PREEY WHAR, CELI. 10012 8 Ll
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B CHSE wide affidavit dated 25.6 2020 in he: 1aa bla Suorema Cout of India Fas
staled 1hat candidates whosze re2ull has been declared based on ire
segesormen! schams in the 8xam nations 2cacdu ed fror 17 duly, 2020 to 1577
duly, £032% will be allowed to appear in t1e optional examinationz 1o improve
thiwr perfermance If they wisk 5o, Howeve- tha marks abtlained by a candidaie

m 1kese oulioral examitations wi'l oe ireated as final for those who have aoted
o 1ake ese =xamnationg.

Competent Authenty of the CBSE has considersd 1ne repre senlabions appopnatzhy in
wiew of above sad informancn end is 27 the apmion that in case the Compartment
ExEmiration iz net 2onducted, futura of large nurber of candidazes will Be adversely
affected baing lha Classes X ana Xl Secordrgly, iequests recened in the form of
repraseniations for not holdng the sxaminglion cannet be acceded o by the GBSE.

CBSE will hold the Compartrment examination by ‘ol owing the deaileg Standard
Chperating Procedures keeping i view the COVID-19 pandemic.

It wias alser regueslad thal a notification be issuen by CESE declaring that the pelilionar
and the simidarly placed 10" and 12°" students can appdy o amy inslilotion or schoal for
Lriher sludies il the compartment examination are eithar cancelled of suspanded. b

i clarified that the request is againgl the Exzmination Bye-Laws and ai20 does not fali
undad e ambit of CESE.

A copy of the decision of the CBSE on the reprezentalions is bemg sant o ihe Leamed
Adhvorcates of the Falitioners o communicata to their chents Alse, & copy of the same

s heirg hosted on the wakele of CESE for the infarmation of sther répresertatizns
raceived by the CESE.

Reprasaniations are depozed off accarmingly

i & 2
B
(Dr. Banyarm Bhardwai)

- Controler of Examinations
&

The Palitioners through thelr Advgrate

LEMTAAL BOARD G F SECOR JARY 2 HUCSATIS

fri.
AT

SRV

A
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COVID-19 Statewise Status (Click to expand)
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Represantative imagse

Community spread has started and the situation is bad.
observes IMA

AMI| Updated: Jul 18, 202C 18:05 15T

Meaw Delhi {India], July 1% (AN With one million people getting affected by
LOVID-19 (ftopic/ecovid-19), the Indian Medical Association (IMA {ftopiciima)) is
of the view that cominunity spread has started and the situalion iz pretty bad.

Wwhlla speaking to AMI, Dr ¥ K Monga, the Chairman of [bdA {Mtopicsima} Hospital
Ecard of India said, "This is now an exponential growrth. Every day the number of
Cases ks ncreasing by more than around 30,000 This is really a bad situation for
the countty. Thers are se many factors connected with it bul overall thiz is naw
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spreading o rural areas. This s a bad sign. It naw shows a community spreacl”

Accarding to the latest update by the Unian Health Ministry (/topic/health-
rministry). the total confirmed cases reached 10,398,716, There are 3.58.529

active cages and 6,53,751 cured/dischargedimigrated A total of 2632732 deaths
have been reqistered to date.

Dr Menga further said, "Cazes are panetrating down into lowns and villages
where it will be very difficult to contral the siluation In Delki, we were abie to
contain it, but what about interier parts of the country in Maharashtra,
Karnataka, Kerala, Goa, Madhya Pradesh (which may be the naw hatspets)?”

"All these issues are very important and the stale governments should take full

care and seek halp of the Central gavernment to cantral Lhe situation.” Menga
said,

Asmany as '1,34,33.742 samplas have been tested {or COVID-19 [ftopic/covid-

19) tilk July 17 Of these 361,024 samples were teated on Friday, indian Council
ol Medical Research (ICMR) said.

ICME 15 tamping up testing facilities reqularly. At present, 885 govesnmant
labarataries and 3648 private laboratory chains are conducting CaVID-19
{/topic/covid-19) tests across the country.

"This ig a viral diseasa that spreads very fast. To ccntain the dlsease thers are
only two aptions Firslly, 70 per cent population contracts the disesse and gets

Hnmune, and other rs getting an immunisation [Mopic/immunization),” s1ated
bonga.

vacrination, belng the greatest hope 1o contain 2OVID-19 (ftopic/covid-19),
India's two indigencus vaccine makers would he s1arting human trials soon

“Thera has 1o be phases of trials then human trial, then efficacy and side
effects. Alge, imporlantly it has to be seen how long this nmynity will last
Because most of the patients are unable to go beyond three months of
immunity,” said Dr Monga. (AN

TAGS  1ma COVID-14
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Goa: Canacona school to be Covid centre

TN | Lpdnted: Ao 2, 2000 07:17 IST

POMNGUINTMG Work to convert a government higher sccondary school inte u
Covvidt care contre is under way, said Canacona deputy eollector Satish Peabhu.

Ile said that one Block of the school has been taken vver to ger the infrastiucture
ready in fwo classrooms, which will be converted mte male and forale wards.

“About 40 beds have been instalted. The health department has to set up chen
equipment,” Prahhu saud

He also zaid thal the higher secondary office in the other wing will function as
usual,

Speaking to TOL, the health officer of Canacona

community health centrs, Dr Vandana Desai. sajdl lhings are gradually being sct up
at the proposed Covid care cantre.

Sonreg:

hittps://mvtimesofindta.comcity/goaeanasona-school-to: biecovid-
cenbve/ ity drtizleshow 77300919 cms
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ERESS NOTE

13.07.2020
CBSE DECLARES CLASS Xl RESULTS TODAY

The CRIE Class XK Board Examinantonz were scheduled 1o be conduclad from
1302 2020 ll 33032020, Dua ta spread of Covid-19 pandemic, COSE was forcsd to
cancel examinal ons scheduled from 15.03 2020 to 30.02.2020 in 12 sulyecly Alang
with gxarrations in 11 subjects for stedents of Morh-Eastern Deth, Thesa exans
ware ro-shedued to 22 held from 67 to 15 July 2020.

Locking al lhe uncedanties And unprecedaitad situatian gnd kagping in rand tne
healkh and wall-beemg of siedents, the Hon'ble Suprame Court of India passed ordets on
20.06 2020, app-oving the assessment scheme of CBSE 1o compule resulls on e
following criens:

ASSESSMENT SCHEME

@) Tor the swdents of bath ccasses X atd X1, whns heve convieted all inai
examimations, their results will be declared bazsed on lheir petfaimance i the
sxaminations.

b} For shutienis who have appeared in ihe cxaminations in mare than 3 subjecis. tha
average cf lhe marks cbtained i best three perderming subjecls will be awards in
Lhe subjects whisa examinations hava nal been condurctad.

c] For sludenls who have appaared in the examiralons in only 3 subpwts, the averaga
of the marks obtained in the basl lwo performing subjects will be awaced in the
subjecls whosa exarmmnalions have nol basn conducted

d) Thera are very few studaats of class.xl, mainly [ram Celmi, whe have appesrad iq
the axaminabans in cnly 1 or 2 cobjects. Their results wall be declared based on
perfurmnance in e appearsd subjects and pedamance in intermal’practicaliprojacts
assassmant. These sfudenls will &lso ba allawed 10 appuz in the oplicnal
sxamination: condysted by CBSE l: improve their perfcmmance, i ‘hay desire g do
s Result of theze sludents will also ba destared along will other students, *

CHANCE FOR DPTIONAL EXAMINATION

« LCBS5E will conduct an opticnal exemination in tre subjectz whasz examinalons
scheduled to &8 conducted from 81 July 20 15" July 2030 a5 soon as condilions ane
ronducive as assassed and decided by tha Central Gosvernmeant,

= Candidaes whoese rasulls have been deslared based non the assessrent scheme
wil De alewed 10 appear in these oplional examinabons b imprewsa lieir
performance, if they wisn 5o Marks chiainad by & candidale n thase optional

Examinations will be treated ac hinal for those who bad opted o lake thesa
cxaminations.

e —— *SHMSHA HEMDRA" 2, CIMMUNITY CEWTRE, FREET WHAR, DELH- 1003 -[
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U At orod o p Qe d DR weder Lhe: By of Horeen Respome Db ol fiowt o kel

™ However, avan based an ahove crtena, he resulis ol 400 studenls cauld nol b
computed and hence, thair results will not be announcerd sy

CONDUCT OF OFTIONAL EXAMINATIONS

The suhedule fai taking optons from the sludents whe ars =ligible and the dates af fhe

':'I:I'I_:I'_'Il-lal exgrninations  -atll ba anneUnced gul‘.;.5equﬂr'.[|:“.- iI'I C':lﬂs‘l.lhatlﬂn with  1he
Giguernmeat af India,

CONDUCT OF COMPARTIMENT EXAMINATION

CBIE will anowunce the schedute of these sxaminatong subzequsnlly in consultation
with fhe Govemnment of India.

REPLACEMEMNT OF TERM FAIL BY ESSENTIAL REPEAT

CESE has decded 16 replace |he temm "Fall - by the lerm "Eszenlial Repeat”. |lence, in
the 1esLll declared na “FAILY tarm will ke manligned in the documents ;ssued o e
endidates and the resdlt hosted on the wehsits

CERTIFICATES IM DIGILOCKER

» Cardidate’s digilal mark shzet, nassing and thigrabion cerfizztes  skill carificates
arga alio svallaole in Digilockar The Diyilpcker accour? credentials have alraacly
been sent lo shudenis via SMS on ther mobile niember raoesiered with CBSE

+ The certificales can alse be downlosdad from |he Digilocker mokile Agp availzble at
Google Play

(!\t!gg:HQIay.google.comistorelagpsldetails?id=com.digilockpr,android) (a1}
Apple App Store

(https:/fapps.apple.com/iniapp/digilocker/id132061 BO78) 1 access  your
certificates. To login, use COSE registered mobile numoer, OTH and enler the lasi B
digits of yeur roll number as sscurity pir,

RECHECKING AND REWALUATION

The madalities in datail wil ba notified soarn tay the board.

Heartfell thanks to the media for conveying and profchently positioning board's
infatmation to all stakeholders and puiBhe promghiy and ehjectively even in mazt difficult
limes of this pandemic.

EETTT [T A ey
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PEESS MOTE

15.07.2020

CBSE CLASS X RESULTS

The CESE Class X Board Examinations were scheduled w0 e conducted froerm
15.02 2020 till 20.:33,2020. Howaver, dug 1o we spread of Lowid-19 pandemic, 0=
Bxarm: scheduled fram 197 1o 31% March had to be postponed. After reassessing rhe
siluation and worldwide speaad of Covid 1S, o was dacided that Bore) will ne longar be
2ble 13 conduct examinalizng including those 19 be conducted n Nortb-Easierr: Delki

Locking &t the uncertzinlies and unprecedented sitvation, the Hon'ble Suprame Court of
Indias passed ordads on 26 06 20240, approying the assassment scheme of CBSE for class
A 10 compule results on the following ohiters;

ASSESEMENT SCHEME

a} Faor tha sludents, whe bave complaied alf ther examinglicns, Meir resulis will ba
declered based cn their peformance i tha examinatichs .

b} For sludents who have appearad in the axamingens in moda than 3 subjeuls. the
average of ihe marke chtaned in bes) three perciming subjects wilf be awardad n
the subjects whose examinatlens have no! bhesn conducled.

¢y For sludenis who have appearad i the cxaminations in only ¥ sLbjects, the avarage
of tha marks oblainec in 1he best fwo perfoming sLkjects will be awarded in tha
subjacts whose examinalions have noi baen conductad.

CONDUCT OF COMPARTMENT EXAMINATION

CBSE will announce the scheduls of thess axaminalionz subseguently in cansultaiion
wilh tha Goverament al India.

REFLACEMENT OF TERM “FAIL" BY ESSEMTIAL REPEAT

CBIE has decided to replace 1he term “FAIL" by Ihe temm *Ezsaral Ra2peat”. Hence, in
the rezult declared ne "FAILY lemm will be mentionad in he documanls resued to the
sandidates and the rasull hosted oo lhe webaita

A g% («?@ ) fhen T, 2 TR do e B Rdhoe: '?mm @

Shaivs TERmamdm 15HHEHAHEm-lmeEmE.FﬂETWDELm]1m
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CERTIFICATES IN DIGILOCKER

»  Candidale's digital mark sheet, passing and migration ceribcates, skill certficates are
alse avalabie in DigiLocker. Tha Digplocker account credentials have alrzady baen
sent o students via SMS on their mobile number registercd wilk CBSE,

= The certibcalas can also be downloadad (ram the Digilackar mokile app availabs at
Goacle Play
‘hitps:/iplay.qoogle comistorefapps/details ?id=com, digilosker.android) or

Apple App Store

{hitps:/fapps.apple.comfin/app/digilocker/id1320618078) 10 arcess waLr
sertificates. To logn, use CBSE ragizlen«d mobile rumber, {1VF and entar the lasl &
digils of your roll number as securty pin.

RECHECHKING AND REVALUATION: The rmodalitias ir. detsii will be nohifiad soon by the
bhoard.,

CB3E POST-RESULT TELE-COUNSELLING: The post-resull Tala-counselling Tacility
has boen activated from 13072020 and will cominue Ll 27.07 2020 on Tall-Free
Number 1300 11 8004. Students and parenis can dial from any pan of the country an all
rlays from 930 am 1o 520 pm or acoese pre-recorded wsefd! tps and ether information
on YRS on the sames numbar or vizt CESE website ww.chse nic.in

Heartfell thanks to Ihe media for comvewing and promirenily positisning board's

nformation to all stakehnolders and public promptly and cbjectively cven in mosl dificult
limas of this pandermc.

TYTELd:Z sddddnddhdgy
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MNa. 40-372020-DM-1{A)
Governmentl of Indixs
Ministry ol Home AtfTairs

Forh Gloack, Mew [aelhi-11000E
Dgatad 29 lupz |, 20240

ORDER
Whersas, un Order of cven owober dated 3005 2030 was jseged for
uimbainmenl ol COVIN- 14 in the comimy, tor 8 period upto 30006 20240;

Whereas, in excreise of the powers wnder section 201y of the Thsaster
Management AcL 2005, Mationul [saster Memagement Aathariny | MDRAY has
directed the undersigoed L Jssee an onier W oreqrpen Mo activilics o g
calibraled matnet, noareaz outside the Contaimnent Fones angl t0 gxtersl (he
lrckddow it in Comtainment Zones uple 30072020,

Mire therclore, in exercise of the aowers conferred qader Seclion POEZ 1
of the hizagter Munsgement Acl 2002 the undersigned bereby alirects 1hat
guidelines on Unlock 2, a5 annesed, will be in Turee npta 31072024,

Mim 212148

Lnion Home Secrelary
and, Chairman, Naticnzl Executive Commitsee (KFC)
T
I. The Sccreearies of Mindstries’ Departments of Governmrent of India
2 The Chiel Recretanes/Administrators of Soaes/Univn Temitories
[As pet list atteched}
Copy L
1. All Members ol the Mational Fxeoulive Compotes

ii. Member Secretary, National Diszgier Manzgement Althosiry



| As per Ministry of Home Affics Crder Noo d0-32020-005-1 {A] duted 29 June, T2

il.

Liniddelines for Phased Re-npeoiog (Unkock 23

Activitios permillied during Unleck 2 perisd autside Containmest Zones

In arews outside Containmuent Zenes, all activitics will be pervitted, except b
ol

(1 Suhaols, eolleges, educatienal ani coaching insHgativns will reman cloged 1l

1 duly, 2020, Culime! distanes Teaaiog, shall continee o e permined and
shint] ke encuuraped.

Training institulions of the Sental and Siae Governments will b allowed o
fncrion framr L2 huly, 2020, for which Secdard Qperating Procsdure {5000
wl e isgned by the Departweet ol Pecsonned & Teaining {DePT).

(i} drernatinnal aic lave] uf passengers, exeept 25 permined h.:r' A

tiid) Mfersn Puil.

(] Cimernz halls, grouesiums, swimmisg pocls, snlenainment pasks. thealves.
Lritra, anditon iuens, assembly halis aald sinalar plices.

(1 Secial’ poliicay? spouts’ enteclaimmens asademicd culrel! religious Tonetons
wnd olnes Grpe congregatnmms.

Dates [or ettt tha above aclivities may be decided seoarately and @wacsnzay

5OFs rhall be jzseed [er ensuring social dstaneing and o comtain the sprciad of

SOV 15,

Dosoeslic Mliphts and passenger Lrains have alre:dy beea slinwed in o limlied

manmer, Their aperacions with be fuether expanded 1o & calibrated manner.

MNight corfsw

Marvemend vl mdividoglz shall cemain sinictly prohibited Belwesn WO w2 5.00
am lhraughaut the 2ountiy, excent for esscotiol aulivities, mcluding opesaiion of
induzisial units e waltipls shifts, mavoment of personz and gocds on National and
state Highways, laading and unloading of 2argn and wavel of pecsons o their
destinaticens aller diseobarking fiom Luses, waing and ginplass. Local suthowifics
sliall :sue orders, i Ahe entire atca of desi juriedicnan, cnder appropriate
previsiens o law, auchoax weder Naction Tdd of OrPC, and eosare sirict
vornplianes.

Mativnal Directive for COVIDR-19 Mapasemenl

Maticnal Divgcliesy for COVID- LY Managemeni, a5 speciiied in Annexire 1, slall
continue ki be fidlrewed throuplout the coantry

Lnchkilows linkbed to Comtaioment Fones

ti1 Luckdimwn shall vontinue to remain in foeee in the Cortaingoent Yones 61 31
Juby, ZRZI,

29 °:ww°
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tn)  Cuntainnent £ones wall be oemarcaned by 1he Lisbric: aoihoniios alive Lukin g
g cunsideratum e wnidelines aof dizhy of Tealllh & Towmly Wellare
(RdaHE WS weith the agective of eleclnesly breaking the cham of ransisssion.
These Contatment Eoaes witl be nofitied o the wcbsics by e cospeg)ive
Pesanct Colleciors and by the States UTs and intermation will ke shuared with
*OHMEW,

sl I he Centaingen] Zones ooby essential activitnes sl beoallowed. Trore
sl b sirget pevarnester conteol te ensarg that theve is noo mescment of people
Mz oul ub these cenes, exeepl lor madisal crpergengiss angd R oadaitaining
apply ol cesemial pools ool services. B e Cuntiamnent £ones. there shall
be mrenzive confact fraciig, bouses-w-bowse surcveallanee, and cher clinicsl
mnerventiond, ae requined. Goudelines of MalIEY shall ke clfioly
e nied D ke abwve purpos:

prel Achivitiey in 1he Cootiimment Lonts shall be monitored singily by fae S
LT aoboeities. sl e puwlelines relabng o comamegnt 21050005 in ecss
cunes shiull be sirictly implemenied

M1 Stotes’ UTs oy also weotily Gollee Zones pola the onlamment o,
CoTHE I SEUSG A0 LR lik-:-l'r-.' L naent. Within 1he aaffar 2ones, 1esicnlions
A5 comsidered necessary may b purin plage by the Thistricr iatheritics,

Shules! UTy, based on their assessment of the siluadion, muy prohibit cerwio

setivitics outside the Containreent Fynes, ur impose such reslrictions as
deemed mecessary.

Hubwever, theee shall be g resingtion or inler-Suele anl iokea-State mave ey, of

terssns amd gomds wclwding those for crass lard-lworder fade onder Teeaties witl
leighbeuning  comrics. ™ separatc permission' agpeaval? c-peonat wall  be
Tesfuired Far such mowvcateinrs.

Bduvement of persons with S0

bdovement by passenger teaing aid Sheamik special Fany; domestc passznger ajr
travel, movernent of Indan Maticoals strucded cutside the comyly amd o speifizd
prriims b rresl ahweoad, RuLeUaTion af lereipn natienals; and signe-me and shprn-cdf
ol Indiac sealzrers wiln continue o be eewalinted as e S0P waued,

I*rodeeticen of »ulnerahle perzons

Feranmu nbhove 63 vwoars af e, persuns with eo-markidihes, pregnsd Wi,
ehildreg belowe bz s o 10 yeors are advised o sty a0 e, seepl T Cssechal
and healtdly puooyoses.

Use ol Aaroppe Setn

[y lareigar Set enables eacly idesliiieatiom of poremial risk of infection, and
thius wets 2y w shisld lor individuals ool the communidy.

(ih Wil & wview 1o endering sofely inoofficzes and wek places. @mwployers oo hest
ellocl bl saould epguez Bar dwecpa Sern s estalled byoall emplevecs
Riving sompatible molile plaonges.

/_
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i) Lhgtriet authenties may gdvize indecidwals o leslall e doripre Seo
appliciiion nm compatible mobile phones and repalatly update therr heall
stEQUS €11 the app. This will facilitatz timsly prevision of medical alenton o
Mee wdividuals wiho sre ai risg,

srict enforcement of the goidelines

¢ Btole! UT Gosgrnmcnts shadl ool dilute these guidelines fssued uoder e
Dhizaeier Management Acl, 265, in any marnes

¢ity ALl the Tismet Magisteates sball strictly enfnece te ahove measoee s

el ppovizions

Ay persel violdiog wese messores will e linhle oo be procesded apeingt as por

the proviziesns al Sectinn 51 10 40 of 1he Disaster fanagzment Ack, 2005, besiles

lugal wediom unde: Section 138 of the TR, and other lewal proviskons s applicihle.

Cxtructs 4 these penal provizions ol Annexure 11

e
AM«-’{ o b \ lr.a'.l.ﬂ
iy
Linion FHame Seerctary
and, Chaivman, Nalional Exccotive Commintes

|
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Annexure I
Mational Baceetives for COVID-19 Munegement

Face coverings: Wearmg of fece cover 1z compulsery in public ploces: in
wmkplaces: and dupng ieansport,

Sucial dislancing: Individuals mest maintain & oisimuo Jistance af & feet {2 pez
& it im puablic places,

Shops will erewre plassczl dislancing BmOng CHsTencrs

Ciatherings: Large public  patherings!  congregalions  continue 630 enwin
pinabkined.

Melarrimge elaiod gatheting: : Number of gueses nol 10 exzeed 30
Funerals kst rmex cedated garherings : Moo ber 0F persons nol 1y =sxeecd 20,

SpItting in putlic places will ke punighablz wifh (e, 25 may be prescribed by
the Btaled UT local wutherity in saccerdanee with s ks, cules or segalations.

Consumptinn al Moy, e, gk, whaees ete. in prklic plages is prolibited.

Nttt gt for Woek Plasis
Work from home  {WTII): Ax Tor or poasisle the practice of Wit should be
trlloved

Sluggering nf warky busloess buvwrs will be Sillnweed in olDoes. ey |_1|.-J,|;_.-::'_-|
sbops, arkets and industrial & commerc:ak exablishaem:.

Seresting & hygiene: Provision o0 theomal scanming, hand wash and sanitizer
Wilk b mide ot all enimy and 2t points and conraon areas.

Frequent sanillzation of enlice workplace, commen focitiies and &l points

whicl come nlo human eontact .2 door handles cle., will be epsured, ncludioe
balween shifs.

Soctal distancing: All persons in charge of work plaves will ensure adeguate

distance: belaeen workers, adeqnate paps belwesn shifls, stazmeving e Sunch
breakes i stalt, e,

f/ 1:.‘.(;7\..1}\. o
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Anmmesnryg 1L

CTene ey wndl Penntiie o Yiokation of Laclabon o W esspres

Sectinn S1 g dik af the Dis e Muasaseoent Lot 205
S lvuieslime il Tt obsbemetjon, el Whaoover, witheue reannaalde @ e,

1] obermedts any ctlicer o erploees el che Coral Govenliiert oz e S
Chavr g, or o persan authurial by the Rahcnal Aahacily or Saee Ao heing
e L strict Authocily o e diselarpe o s lonclices arder Sis Al ar

M) refuses fo comple watb oy deection gives by oo oo bBeiall o G Cemral
Ciovcrmme e Lhe stk Coveroment o the el | secnfive Ommmaliae v

the Sgaty | eculted Carmumitmee ar e esteed dashevity onder th's Ao,

Aralicar coavizetie ol poncshable il i peizoanment faeoa wem shicin mreay exlend o e
aear or with line o owith btk and o aoch ckslrocnen or refoeal 1 crnply warly
diracticts st e Lo At lives o inenimend darger 190ren, shall or zonicliye Ix
L nislehe il npriscnnent oz which ey et tva o years.

52 Fomisloment ber Gilse claing W% howver ko iy ke s @ o whoch be
ks ur g mogonn e belicg 1o be [l [er Chlaing sy e hicl, gEselino, 1o st
ieccnsA i lisn o0 olher bene - gotzequznl oo digasles Do e olUeer of e Senaral
Corernmen | the Rrade Oewenuaerl the Walional Avikoany, thy Sizle Awharic o the
Prstret duthoice, shall s cooeagion be unidasle wol o mprsonment eroa e
whoch mevy exbers fu b v, and alenwath line.

G2 Fuzishment Wee owisappewp ritinm of mowey o auer] ik, elo.— W eever,

being enfrosfed swilh Gy macney o onlesne s, or Clersise beinge, im0 gustody al, or

AOITRSN Sarn, any Moy ar pidds, reant Foe prs iding reliet ia any shreateiing
it T Shuation of Jisaster, miGIpRIoprIates oo apopriat=y jfor bis own use o Jispiaes
nlsucn maney oomatersls or any pert hecel g iy campzls oy clher [ i @ m
o, =2l conwic licn ke prenisaakle wilh impeesonenent foe = which ey mxie
b veurs, ond alsce with Fones

S, Tumishimnent fov false warping.— Whoersr makes or cirenloes 3 Gilee alum
ul b s L0 disnEer or 5 sewenily or mapaitile. lecding b penic, shall on
reneiction, b parciznakle wieh iprgnnme e whoehomas: exiend e ome o or e ne

8% OMenees by Trepsoriments of che Crover e w].—[ 11 Whore an nffemee

mudcr thig Aat b been cemminzed by anye Ceeparreent of the Govarnment, the Led o

e Depoziment shall br deemed i he puiliy of dhe cffcece and shall be Lable 1 b
prncee: ol amnnz ad e led avcurdingey ualess by osiewes that be oTenee ws
et wininel Bis koo ledige e du e sxecizal all drs diligence o pesent e
o gy i b s i ulfens.

i2p Welanlstindicg auythiog cortained in sub-secion (L) where an ollere
wrder This Act bae aen commived by o Lepscimene of te Gt 11 and i is proved
Ut e BT Divy B comannibeed wiel the cerse il e Zeanmdnce of, oris nirbu bbb
Ity reshear nn il mset Ak 2y odfie, ather e the band e L Elepartment, such
adlicer skall he deemad 1 be gosdty of that affence arg shall be liable 15 be procecded
ngansl and panished azcordingly.

Sir. Failure of officee in dudy or B connivaimee ol e contravenian oF e
provisions if Lhis Al Ay alliceg, co whom any duey has Tezy imposed by o uader
this Act anel who Ceases o oi=luges de pedlenn o witbelrgws himselF fea e dut v eof

3
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iz nHize sholl. unless b bas akbrgined 1he ENLTHE werillep SR R 10 b ol il
Slpering i cpas ocher lavedinl e o sy dmng, be aueishable woh mpriscoment G a
Lenm wlvich sy cotean | i anme vear o with e

A1 Peraliy for confraventivn of uny erder regardmg requisitioming. —I1 L
Pl gy a0y order mils opcer secicen 63, he whall ke paishakle wcith
v s [ Genm whic koo eaiemd te ene eear o with Jme oe w il bach,

S, Offence by componles-- (11 Where s ootlonee ueder iy 320 Fns been
Lamieniniee by o eompany oF Binde cotporate, ety peeson whe sl e came dwe odFenee
weits LM M, s i cliorge of, and vz esponsibls e the company, Lo e comlu
ot the businzss of e company, a5 vzl e he sumpeey. shall be ceemned b be ity of
the dontoas eation g slull be lichle by proceeded apginse i genished accardmgly

Frovudedd that nothing in thiy sub-sevtion shal. veder iy ser poiac liahle
ity pumishment provided o s Al i he prowes Ui e oftince sz cnonmioed
veillusal Ry knoawledue cr12a0 e exercised ue diligence oo pravent 192 cammision ol
sk i T

(3F Mucwithiztang g, anyabing corgained mosab-5ooticn { o where a1 alfemnos
witder ihie A hies been coammiced e s compare. and i1 s gl thae e al&emee wie
corne L el b s geen ar e s Sl v B4 s botahle o ces e e e gl
uloamy chives)or, M.liger, Secredary or ollier ullicer of 1he gem pon, el i jor
puengn, secnetiry or clher GEfcer shall clse, be ducmed s be oniliy of tha ofeeee and
1l b Nable 10 ke poseeded apainse and puwishsd acecndm ey,

Laplerantenn Farthe perpose of his section—

fal Ccompany” means anybeds corpemille gl inchodes o fwem o oiber
wssnen bz of individuals, gnd

(k=) “ihnzclor™, i kelabies Lo lim, means 2 parkoer inoche .

% Prevlius semctivn for peosessdion, —Mo prosecelion Far aifeaces
Lunizhable unces secicns 55 and 56 zlall he jngtiooed ececpe wvich the prey jess sanetic
of the 4 2eniral Govewntrient or the Soare Goverpment, a5 the cose mary b, o of any
atlicer auihocized in this beholf, by general o special arder, by sl Cmeernment.,

i1, Cagoizuriee of offences —; court shull take copnisanee of an oflenes ander
this Actescepl on g complainl msde by —

L e Malionzk datherine, e State Avthoory, the Ceptral Soveemnon, e
wiae ':_i|.1'l-'!..":|'r..|'.|'ll.']1.'i, 1l r]iS'_l'il_'.I_ _.I"|_|_|'_|'||_'||'i|_}' ULk |'-||'.||;_r ;|'|"|_|:||;:-ri[:..- Ll ;'|1-|-|-;;|;:r
mithetised in thes behalf by that Acihendy or Go-cinonsne, s e cose i
b ar

Lhl il persua b b giveo plive of not less Wian dyiny durs i the ananng
rmezeebed, ub the alleped eflence and his intention we ks o compkane o
Mz Bl Authaire, the State Authesily, the Central Croave mneml, [he
Al Goermaenn, b [Nsicict S i nr Any olher antlansiy - o byer
andnerised a5 afncesil

Seotinm ASH e TR o, 1860
PAE. Lrizobadicnes s onder duly posnubeen) by pablic sesvam SAhooeer,

hocrwing rar, by oan order promalgated by oo paklic sspeam e lubly wrpeoered Lo
provaleate such ondor, ha b dizecied tooabs1ain dean o o= ENiR act o e tike cericin

i
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upler with certin propeeyy o hig posscssion or oeler [ managamant, disobeys seclh
dircation, shall, iF suel digobedience causes or endds o saow il nucliom, dnlavancs o
Iy O risk Al obslructiom, annoyance nr injmey, taany persun aefolly emplayed, be
purwshed with snuple inpeisowwent for o tenm which may extend oo onc nonch o st
fine which may extend o two hundred rupees, or with bath; aedd il sl disobedicneg
ciges of Irends jo cavse dengor o lenran lifi, Tealh or sofety. or cawses or tends 1o
cause 4 vicl on Lffiay. shiell be punished with imprissomen of eiher descriprina o A
Lerrn which meay cxtend wd 2 mond b, or with Bine wrhica may eoend oo onc s e
rurmr,:i.' ar aqih hotl,

Frplanmijon.—IL is nof necessary that the oftander shonld iprerd 1¢ produce
Fairne, o cuntemplate hiz disobedience s Dkely 1 prodoce e e sufQiceent
rhat he knows of the coder which be dpnkeys, and that bic disebodionce
precves, o iz Jikely Ly prnduce, hagp,

LTa e iom

An ordar iz peamulgaied by g pobhc sereant favtully emprscaced o e e | gate
auch order, directing thae i celigions proazssion shall oot pass dewn a cerlain
sticet. A kmdnwingly disobeys the order. and theichy carges danger of re1. A has
cormiilbed e ollepie delined in shis secticm.

LT
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COVERNMENT OF MAHARASHTRA
Deparement of Revenue and Forest, Disaster Managemenl,
RelicT and Rehabilitation, Munrralaya, Mumbai- 400 032
Nn: DMUZ0ZH/CR. 92M¥isll-1, Doced: 29" July, 20240

ORDER

FEoging of Resirictiond nml Fhatewiswe opsning of Tockdown, {(MISSION BEGIM
AGALN)

e Srsssnsens ssnnes M o T AR —

Ielcrence:

Ly ‘Ele Epidemic Hseatas Ao, 1397

Tp P Drizogker Manageanen Act, 20405

3 Baveans and Foresl. Disasir Aanagernent. Helisl ond Rehabiltanion Dopurimes
Orduer Moo DU 0200 B 02TIMNT, Jated 2™ oy 2020, 34 Moy 2020, 5@
My 2020, 1L May 2020, 15" Wlay 2020, 1 7 May 2020, 19" Mayp 20200 21
soy 20040, 3t May 2020, 4% June 2020, 25% fune 2020, 290 Juse 2020, 5 July
U T Judy g,

a1 Mintey of Hows ATfwies (MHA] Oeder Ho. A0-32020-TM-1{A Y Daked 1 May 2000,
PT™ Sny 2020, 17% May 2020, 200 Moy 2020, M0 May 2020, 208 [one 2020

Whetios in evereise of Hee powers, sonferred under the Disazler Manppenent &gl 2005,
the wwdersignd, in bis copneiy s Choimersa, Slala Exgcolive Commdies bes jousd an
Orirler died 297 June, 26210 10 exiend te bxekelian meuswees up 02 31 July, 2020 snd izsised
revised consul idiuled puidelines from hme 0 Gime vide above neenlioned orders o congain e

cprend oF COWII- 15,

Whircis the tiate Caovernperr B+ satisfie) than (the Stata of Maharashiea iz threatened
wille the sprewd of CONIR-1% vires, and theeefore B toke certnin EMIErEeney measUres [
prevan ond condain the spread el vires, e Goyemment in axereeise of the powers eonfs med
varber Sectwin 2 ol the Lpidetsic Thiscases Act, (897, read svith all ather snahline provisinns
of [he [Msaster Management Act, 2005, o i expedient fo extend the lockdaten in the amtire
Stade ol Mohorashira fudher 1 sidnigla o 315 Augast, T2

Mow, [Rerclors, in exenate of the powers confierod nmocr Seelbon 7 of the Epideic
Duseases &ct, LEX? aml the poveers, can furmep under'd 1@ 1 3axster Monngemane Aot 2005, the
urdcraigned, in his eapagily w3 Chairperson, St Excoutive Commite. berehy issacs
dirgstions W exend the ockdower, with amendmenis, o eperatonalize MISSEN RGN
AGAIN Tor casing of redtrictions and phase-wise opening, LI 317 Awnmst, 30000 far

RSSO BEG M AGAIM :

{4



89

corainment of COYID-19 epidenic it the Stute and oll Departments of Govemment of

hiaharashtra shall sirictly implement the guidelines issued eorlice from Llime o dme.

v is direied thal, considenng Wie lacal eonditions the concemad Dhsiricl Colleelor wid
the Commissioners of the busigipal Corpuradiats in the S1ate may endoree cerfain measures
and necsssary restrictions ik specified tocal ureas an the ermitted non-essentlal activities 2nd
e povement ol persons e contain the spread of the epidernic. Tt 18 further dirgebed Lhat the
movement of persons for the purposes of non-essennial nekevities Jike shopping wnd the
culdeor exercises, shall be restriceed within the reighbourhaod area Timils with all HELEssINy
presceibed mandstory precautiona of wedrlng mosks, social distaneing and personal hygicne.
Iri% alsu directed that the unresicicld movenend will be permived only wiending place of
work which e apen as mentivned in Arneanee 1 o konalide humonitarion requircment

meluding medicub reasgn,

I ix fwrthier dirgeted ehict e Maticaal Directives for GOV DL 19 rdnacement us speifed
n Aumexure L shall be followed theoughout the State The mctivities already allowed and
permirted e timo to e as mentioned in Annexere: 11 skl Te conLnued and il carlier
ardhers $laudl be aligied with this order ond shall remisin in frce up w and inglusive of 31
Augusl, 202 Furher casing under MISEION BECIN AGAIN will be notified in 1he doe

TUFR.

Ay persun vioining these messures will be Jiable i be proseeded BEAINSE A5 per (e
porvisions of Section 51 (o 60 of the Disaster Munagement Acl, 2005 besides Tegal acting
whder sectivn 188 ol the [PC, and olhar tegal provisions as opplicible, Bxtraeis of these pen|

[rovisians aee 31 Anexnre 1L

1YY OB DER AND IN TIE NAME OF THE GOVERNOL U MALIARASITRA

ho

[SANIAY KUMAIL)
CTHICF SECRETARY
GOVERNWENT OF MAHARASH A

Cigay (o
!.} Frircipal Sctretany 1o Hon'ble Governor of Maharashera, Bk
2. Hon'ble Chairman, hohirasicrn Legislative Coong||,
I. Hon'lile Spunhr.r, tioharashira Leglzlofive Avtombily.
1. Additinnal Chief SecreLary to Hon'ble Cheel Minister, Governiment of Mobarashirn,

Al Sl Cpkd BECa ™ .;LGAI"‘J



90

Anrbezure 1

{MISSI0N BEGIN AGAIN: Depiriment of Kevenue and Forest, Bisnstcr Mavagemenn,
Relief and Rehabilitatioo, Muntealnva, Muanbai- 480 032, No: DMU2020600 T Trisa-1
Dated; 29'™ July, 2020)

HMattenml Birgciives for OOFTD-19 Managermesn;

11 Face coveringe . wearing of faca cover is compaulsory in publlc pinces, in wirk pleces nel
during iranspart.

2} Sockal distaneing — (ndividuals nawst majmain @ minlmen disanee of & feet (] Gar Ki
sieses) in public places.
Shaps will ensure physical distanging amany customers and will hot allow more Man Dve
[2osans Al one lime,

3} Gntheriaps - lacge public gathenings ¢/ congregatitng conlines 1o romut prohibied.
Idarriage reloed CGatherings — Murmber of guesls nek bo exeerd 50,
Funezal f lnst rites related Giatherings — kb umiber of persons oot o exeeed 10,

4) Spiltimg in poblic Maces will be punishoble with e, as oy be prescrilvd by tha
comerned anthonity inagceordance with is laws, rules or reguiations,

5) Cuasumption of liquor, Faan, tebaces, ele in publiz pluces is prohibited,

Aufufirfeanal Sivpesives foor wark places,

6} Work frem Home [WEFH) = a5 3¢ as passible the practice of WEH shonlyd b Fyllowed.
Stzggering of work £ business iours will b followed jn officas, workplacys, shops, marken
ond industrial & commercial sstablishmens

73 Sercenbug and Hyglene = provision for thermal sereenimg, hand swash and sanilicer will be
wade hvailable at afl entry and bl points and commoes ameas.

3} Frequenl sanitizalion of crlire warkplace, common foeifitles and 2] peinds whiclh eome
inte Fruman conact ey, door handles ete. witl be ensured, inzluding hBetwmen shiils.

%t Soctal Mistancing - alf pursons | chorge of workplaces will ensure ndequate distance
between warkers, adeguate gaps Betwesn shifls, staggening the linch breaks of seaff s

LE TR TR T FT
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Apnewure H

(MISSION NEGLN AGAIN: Department of Revenue and Forest, Disasier Masagzemeni,
Helief end Fehobiliiatlod, dMnndralaya, Mumdal- $00 1132, Mo DMUZ20EWCR, $2DiaM-I1,
Dated: 29 July, 20203

Ao In Muwicipal eorperntionx of MMKE  Hegion  including MCGM,  Municipal

Coarporsilens of Pune, Solaper, Aursugabad, lokegaon. Washik. Dhule, Jalewon,

Ahola, Amravali snd Nagpur fSllowing activltles pro permilicd with cestriciions o

gpec | fed In the Ordery (aved from e e gme. Standord Cperiing Frocedore will

Be givem by (he concerard Urbian Local Hodios.

i All ersentlal shops which are ollowed 1o renin cpén before this onder, shall
comiinue 10 da s,

i) AL nonesyental shops will be ollewed 1y conlimee a5 per melusalons wd
pilelinney ixoued vide Order 30 My, 2020, 4% June, 3020 and 2% Lone 2024 0wl
ore m operation 45 per e pelicy of respeciive Muonicipol Cerpecaton. Al vaon.
essomtinl matkelx, fidrdE areas & shops will nemoin epen om % oam e T opm,
Linuar shops will cuntinee w eperate i penndiiel, Bome delivery or othenwise.

ik odolls uind matket complexes will be opernlional om 9 act o 7 poo wille elfieel
from 5% August, 2020 withont Tbeawss, Food Courts / Reslourams, Jlowever
kitzhen of restaurant and Jfosd courtz will be aliowed o sperule in Molls whetsin
unily heme detivery Tirough aggregntort will be olloayed..

iw] Eecqmitrrienca activily foF cesemlial p% well at nen-zsscontial itensz: £ naleril.

V] All the indusarial unhs which are pecsently aped will conlines o vperale,

¥i} All constructivng dlies [FublicPrivate) which are allowed o vemetin open godd
operalicnal. All 2uch pre-monsoon works (Public and Priveie) sadyich are ollowed,

wi)  Heme delivery restaomals £ Kitchen.

vimy  OIn-hine ¢ distamce leden g, ook e laked aenvities.

i All Governments oflices {excluding Finergeney, health & Melical, treasuries,
dlsntter matgenient, police, MIC, Food & Clvil Supply, FCL N.Y K., Blmiipal
Services 1o funclion with [5% strenglh or 15 persons whichever is higher.

n} All private offices eon cperats up e [0% soeagth or |D paaple, whie hever is o

i} Activities related (¢ sellemployed people like plurnbees, eleefriviamng, posi-coniral
ind techascians.

ik} Cravepges 16 imend vehicles nidd workshops with priog APPUIM RN

FAISSILIM NS5 AGAIN 3



B = R = i o .

92

zini] Ll inler-district movemenl of persons within the arca oF Bunic] pal Corpovanions
wder Lhe MMB (Mumboi Molropalitan Repiond for the essentiat setivities snd ihe
ullice purpases. For shopping purposes people nre expetled 10 use pnly nearhy /
neighbourhond markess only. Long distance wavel for non-csseoiial iems will nay
he pennilled.

aivy  Maormigge related galherings on open spoces, lowns, Nun Air conditioted halls as
mendiancd i Order doted 237 Jung 2020,

vl Qutdoor Physical Aguivitkes with restnclions

avi]  Printing and Distribution of newspapers finehiding home Uelivery)

avii) e ofiteesstalt of Educotiona] imstiption: {Universities’ Colloges! Schools) for
the purpose of nen-ceaching pumoscs ek liding  development of sconimnt,
vwilumlion of wnswer sheets and declaration af resulbts, residch workers and
sclentisty

asiii] Barber Shaops, Spas, Seluons, feauty Parlors with venditinons o5 penmitied by S1aie
Cienvemment ag mentlaned in Order dnced 25% June 20020,

] thikdoor non teom sponty ko Ceolf Eolrses, ouldoor [Teidg runge, olildogr
R¥inastics, lennls, ouideor badnimica sl molkhem® will be alfrwved  with
piyercol distenving and sanitation mensures whth clect fom 50 Auguse, 2020,
Swimming pools will nol L ublowed e operale.

xap  Movemnent ol people s sl in follawing manier:

TaxiCab/aggregator | Oulyeasemial 1 +3 T
Rickshaw Only essential | + 2

m === Only esscotial 1 + 5§

“Two wheeler - | v 1 with helmet and mask,

Wearing of mask shall be computsary T tronspon aystem. a
xui]  Any other allowed pod permittad activicy by wy spodilied genem order,

K. In the rest of Slate except (he hreas eqvered [ Ak A, ull Aelivities, which nre Kok
£3plicitle prohibiled ar banned, shall continue o be Perotiel, with rectelctlons uy
specificd 1o ihe Drders lssued From lime to e

i. Al esseniial abops which ere wllowecd 18 remain apon belore 1bls order, shall
. conllnoe 1 33 sp.

f 15500 BEGIN AdFalk
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il- Inirn dialrich bus service will be allowsd whb maximum J0% capecily per bus
writh physleal distancing ord sanitatlon sisanees

ill.  [nter-dYsmcl movement will cominue fo be nigubsted.

iv. Al nom-sasentin) markets ! shops will remeln cpen from 9o to 7 pm.

¥.  iallyand marke! complewes will be operational from # am 1o 7 pm with effact
frem 5® August, 2020 wiihaot ithestres. Food Courts / Restpurenly, How' sver
kimhen of resmurant and food couns will be milowed 1o opemc i Mafts
wherstn only home dellvery thoough aggragaices A b allowed, Siandarg
Opsmaling Procedum will be given by the eoncemigd Urban ¢/ Rurs) Lol
Bodies,

vl.  Muanlage relnted gatheringy on opon spaces, lavna, Moo Adr condllomed lisls
&3 Hutmitlgned In Qrder daied 239 June 2020,

vl Cutdase Physkcal Acilvaon with rastrlctlons

vith  Printing aid Divirlburien of newspapers (ineluding hema detivery)

e The affics { %8 of Bducational Instinutlon (Universliles/ Colleges! School}
for the purpess of non-teaching purposts Including dovelopment of s-contenit,
eenluation of answer sheers and declireilun of reaults, ressarch workers and
achtinie.

X. Bettwr Ehops, Spas, Suboons, Geauty Purler with cond/Hona as perrnitted by
Siale Covernment a: mantigned in Crder datedt 25% Juna 2020,

ul.  Dutagy non team sports Hie Goll coursns, putdaor fring rnge, gymnasticy™
tenniy, sudeor hadminon and makhamb will ba wliowed wlih physical
dlstancing and amnitalion measures with cifeel from 5™ Augusi, 2030,
Swimming pecls will not be eltowed to operats.

klt. Al public and pefraie imnapon will follow passEnger management:

Two wheeler L+ 1 with helmét and mask.
Tliree wheeler Only essential 1 | 2 =
Four Wheeler Only essential 1 + 3

Wearing of mask shall be compulsory T transport sysiem
xHl.  Any other allowed wnd pemiitied nethrity by wny speci fio/general omcr,
. Earlag of Resirictions aud openlog up of the seiivities which rexpale probibiied atrons

Ihe State will e Joor in phased magger alongwith Biandard Opiraiing Procedores /
Guidelines,

MISSON BEGIN AGAIN g
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Anngxure 1]

litepartmeni of Revenue aivd Forese, Dlsusier Managemeat, Reliel and Rehabilitzilan,
Hamzalayn, Murmbai- 40032, Order Jvo; DMLURNMCR, 3/Disk-1, Dated; 20® July.

2020]

Offvnces and 'enalives for Viclotion of Lovkdewns Messores

Keetion 51 (e 63 of dhi Disaster Mansgcment A, 2003
SL. Punbahwaent [or obstructhon, ehe.—Whoaver, without peazonabis cause —

{a) ohsrructs smy officgr o employee of the Central Gavemment ce the Siame
Guvermment, or o persan glonsed by (e Nationa! Authorry or Siafe Authorib: og
L¥istrici Authority i the diseharge of his fanetions under s Acr or

(b} eziuses 0 eomply wilh any dirsction given by ar on beholf of Lhe Contral
Cuveoument or Hie %1016 Government ar he Notiona] Exstutive Conitiine: o the
Hate Executive Comnmities or e District A ul horityr under Uiz Ao,

sholl on comvictinn [w penishoble with meprissament far 4 fenn which miay gxtend o
Qme pei of with tine, ur with b, and i1 such obstugtion or refisa] o suanply wid
direetinns resulis in boss ¢f lwes ar hnminent dangar dhercol, shall on conviction be
rumishalily with Sinprisonnent tir o teene which may axiend 1e bwo woars,

51 Pumishoieni for Tale clilm— Whoever knowingly rmakes a clain which he
Knows ar has reason 1o belicve w be lalse for abtaining any refief, assisionce, FERaIT,
recomsAruction ar ather beaclins conae quenl 1o dizasier from Aany aflicer ¢f the Cetimt
Govermmend, the Siae Qavermument, the Matianal Authelly, 1he State Autherily or Iy
Dratrict Authority, sholl, on convieting be punishable wilh imprisomnment for a term
which may extend 1o 1o years, 1nd olsa with Fie,

33, Panishmenr far wsappeopelation of money or materials, ete— Whoever,
Leing ¢ntrusted with any meney or maceeials, or otherwise being, in custody of, or
deuminicn vver, aoy money or goods, meast for providing reliof in any threawning
tisaster sitatlen or dicaster, misoppropiates or uppropriates for his own wse or
disposes of such money or materials or any par Jiereof or willully compels any oeher
perien 30 10 do, shall on conviedan be punishnbde with imprisonment for o tegn
whicls may extend 10 1wo Sears, a1l also with Finec,

5. Punlshment for fle warniog,—-Whoeeer makes or circulates o false 2l or
wombig ns o dlasier o s severiey o magnhude, lradimg o panic, shatl wn
conviclian, be punishiblke with inprisanmenl which may sxteywd tw one year ur with
fine.

35, Offewccs by Defuirimenty of the Governmenl.—(13 Where an affence Gl
iz A2l hos been commitied by any Bepartment of the Govemment_ the lwad of the
Drepathnent shall be deenied 10 be guiliy of the ofienoe ang shall be liable 1 be
proeccded ugainst andd punished wecarding ly unfras he proves that the off.ce way

FARSSIOM DEGI™ At g
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compmitted without his knewledge or that be exerised ol doe diligenes o preven th
ok ssium of sush wifenee.

(2] Nowwithslunding, anything conlgined in sub-seelion (). where an affente wipder
this Act has been commitied by g Crepartment of the Governmen andd il 1% proved chai
Hie ciffence has been commined with the consent or connivince af, oris anributable 10
iy neglach un the part of, ey officer, atber 1hon the head ol the Chepaniment, such
olficer thall be deemed 10 be guilty of thay offence and shall b [iabbe 1o be procesded
apainst naed puitithed accordingly.

6. Fuilwre of ulficer in duty or Lin connivance of the contraventhon of the
proviaons of tis Act—Any officer, oo when aty duby has been imposed by ar
tmder this Aer and who ceases or refiises 1o peifurm o swithdeaws himsalf o the
duties of his office shall, wnlass hie bhas obained the o Press willen pernmssion of his
ullficial superior or has other lawful exouse for s dndng. be ponishable with
Dl s b B3¢ 3 ferm which Y CHbm Lo (AW vear o wilk 1,

ST Penally for contravention of any wrder vigarding requisitioning—I7 any
Perivh conlravenes any neder fwade under soclion 63, he shall be punishable with
Inkprisanment [or & Lerm which may extend W one Feur of With ling of with hidh,

58, Offence hy vompanies—(1) Where mn oftinee woder this Aet has len
cammitied by a company or body corpornte, evary persun wing it the IFime the o Tence
Wi commitied, was in charge of, and was resperible . Ahe vompany, for the
condact of the business of the Lompany. as veel wg the company, shald by doemed m
be guilty of the contravention and shall be liuble 1o b proceeded ngainst and punished
actoelingly: Provided tho wolhirtg in this subesection shinll render any such person
lible w2y punishient pravided in iz Ak o he moves Lhat the offence was
eumnmilled wining his kowbedye of thol lwe oxenelved due dlligeace 1 prevent the
carmission ol such affenee. (1} Nulwilh;:.andjng miything coninined i awrb-seerion
(13 Welere an offence wader this Act bues Buen curmmittagd by & company, and it iz
Proved that the offinco wos compmitied witlh Vi conseml or connivance of ur i
Uilcable wuny neglet an the pare of any irector. imapager, seeretary or otlor
wdlicer of Lhe Coitpaty such director, MANAger, sceretan g otfer officer shall nlsn,
b ecmed ta by guilly of 1ot offence and shall b liuble 1o by Proveeded against wnd
proatishied accordingly.

Exguduircnivin —=tur Lhe purpese of hls secrion— ol "CATPANY” menns anybialy
wurporate and b hdes & Gon er oiber wssneintiog et iclividuals; g (b} “direclor™, in
telulica tw o feny, means 2 pariiier in ik firm.

runa ikl

: o ol e
Cenlral Gioverament or Lhe Shale LA UMIERRIH, 05 Lhe cqse iy be, of L}I‘.'urt}- g er

i g i g Ll behalf, by goneral oF spegial praer by such o VRTINS RN,

BO. Cognliunce yi wifences.. - Mo eourl shull #qkye CORNLIRCE of nin yifenee utkder this

Al vacepl on a complading innde by-— da] she anicug Anthoity, the Stare Authority,

95
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the Eentrail Govigmment, the Stale Gowemiment, ‘he Disl il Aoy v ony other
authority ur oftioer authorised in this Beha |l by thet Amthinity o Gowomment, ns [he
cuse inay be: nr (k) any person who haz given patice of net lets than thirty day= in ihe
manacr presciibml, of 1he alleged offence and it latention 1o make o complaint o the
Matloon|  Authority, e Siate Authority, the Cenlal Covemment 1he Stale
Govetment, the Districl Authority or any cther swborily or oificer authorized as

aforesaid.

B Section (88 (0 the Dndine Panal Cud; 1066

198, DMsobedience 4o order duly peam ulgated by public servant. —Whoe ver, knoving
that. by an oeder promulgated v & public servant lowfilly empowargd v pronwlzal;
such arder, he is direcled to whalain from & cortuin acl, o 10 hake Cerain ordar with
<enin ropry in bhs posseesion or wider Nis management, discbeys such direeton,
shall, if such disabedience coused or tends t caume abstrdetion, wineyinee ur iy,
o risk of obstruclion, wanoyance o ijury, W wny person b filly employed, he
purished with <imple imprisenment for 4 tenn which wiay exiend 1o ane month or
with fine wlilch WLy calend 0 twa lodeed Arpees, o with bode and il amch
discebwliones vanses o trends w canse Jarger t B lile, bealih or sofery, o
Cluses OF tends & civasa o rlut or plfray, shell be pifshed with mprisonmend vl eliler
deteriplivn for i e which Hiiy exlend 1o six monchs, or with fine wiich may exiend
W1 Une Lhowsand rupees. ar with halh,

frplemirion.-—I it nol necessary thed 1he nMender should imend 1o prewluce Famw, or
conlemplaiz his disobedicnca o likely b prodece bapnr, 11 s soflicient than he knguws
of (ke arder which he disobeys, and that hiz digobedienos produces or i3 likaly 10
praduce, hanmn.

FFarTT g e

A oeder is peainulgoied by o poblic sereant lawlilly empowered ta Proawnlpale suely
ofther, directiog [l o religipnt precession shotl o7 Pass dewh & certpin stresr, A
KRG lgly disobeys the arder, amd e by cdpses danger of riun A s com witecd he
alfence defined in 1his weetion.

I TITYY]
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Proceedings of the Distrigt Collector & Chairperson, , .
Dhstrict NDisaster Management Authority l %
Thirwvananthapuram ranm ce
(Fresenn: Py, Mavjot Khosa |45} e AR

Wased wie M 300 N 08 s jor W Lungemmd At 253

DM AA [inzaac Ov) WCZ-27 Dtcde 28,07 20020

Sub COVID 19 — normu Vieys Lutbreak Contyal — Coreainpaen done declamypon

directions and proceures Phreliis insond — e

LEET] (R W RN Y R D B T publoihed as 5RO e LR LRV T Bl WE R PaT
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Whereas, Covid-19, 'is declared s 0 global pandentic by the Workd Healdh Organtisation,
Oovernment of Inidiy also declared 1 os o disaster and annouinced several measures 1o mitigate the
epidemic, Coyelnpment nt; Kclah; has deploved several SUITEEHT measiing (o covtro) the spreid ol the
epidemi.
And whereas, SRO notification sued by Gove of Kermild s Kerila Epidemics Diseases,
Covidly. Regulations 2020 inoBivial gzene stipulares thatal) possible measares shall be ncorporated
o contzin the disease,

Al Wherean, more thon 2936 ive cases are treated In vairious haspitals in the disirict as oo
dare; and epideminlogical inyestipation is heing eanriodh out in ench s cvery vase and thelr primiry

Al secondary, consiees orebeing trieed for effective containment of further trumsmission of dizease.

And wheroas, the  District Authority  has examined the maser in detai alonz wigh
FeC e nGUtions received rpm thy Coennmillee vhanre:l by £hier Secretaey an JBST 2020 el i

Lonvineed that  restrictions in the EXIstAN ek down in Ieivandrum Carporation: can be easex]- and
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Peliationy to Cnsare Jivel it 140 B LY JAPER PP PO Had fe s G lvities co by alhwvee, The words
which are in comainmeon wones will WL 4 TN e wilh slrtc destrictions og rrenlnaed in rhe

spetitic urders declaring thuse wards as cricieal @ CONLITTeEE Aanes.

AN ones theredine, 1 Ly Mavict Khosa 1AS [Hsiricy Coflectos & Chiirpesan ol Estrie)
Disstel Management Autharivy under i peRrs veslenl welhogne as e Disiric Abthomity o jwsa by

the puuvisions envigaged in the wec 26, 3 and Mol ihe Disister Management Aet 2105 4, Pasaes Lhe

ordar as Fool gy,

L The entive Ihisuyannnthupo e Corporating will eontinee whe in lockdimen wrely o ing

i lazatioms in owmecuncainment wards from ikl ghiel 28,7 2020 gl fiethee seders.

2. Al orlives af the Caverumnent of India el s ernmenl W Kemla aee lreerkatled wo he g wirl
Mz i |3 af the st All aeeeary arramaenznis S e s shall he ernarsd by e Headd off
the ullice. All mestings shall e convened throwth onling platfurm wg far e presihls AL agsentip
uhtiees inciding Governiment [wre=s shall be lene o).

3, AMliaffices of the private entemrises iy be openad bal with makimom pregence of 25%, i the st

+ Al other Stoffmiy CONEIN0E 10 Work fiom home only,

SHotels and Restagrants may, function for parcel sesvices feom Like Ay eoumiers. Mo in house dining
= permitied,

6, Home delivery 'is.'pmhlm:d i pon contimment 2o,

7. Pubdie Transpen | ieladiog tayis and sutotickshinws ) by ailowed avith SO%carringe capacity. In: hon
Contalmment zones,

8- All shops may remain open Fom. 7 am (o 7 pm alter uedbering to Covid 19 protocol, All shops shafl
Keep o tmesfor from ‘pmo — Spm dedicated Ny ito senior citizens:

9.1 Iy pey mmkcis-. Malls; satons. sprisand beauts partovrs shafl:not Be opened until further ovders.

WA Congested matket plaees <hall be allowed to function with strict entry - exit protoeots, The
FEximum aumber'or peesons permitted at any poial 07 time Inio the mirkot Sl be fixed and srgolmed
by Police,

N Tramapractanion insida/outzide an threeush Conporaliun is permited i Mo CHBGAITIEM Wiyl

Hloavever. ool imnsin shall be sl lowed thisaely Crntainement weds,

12 Al apricaliueal. farming and vensiruction acey - are permitled b nen eentmnnment wanks ol e
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Lo The pubhe wxams i all educationd instautions it the Fhimrvananthapuram ©orporiion sems
snspnded.

4. Cinema halls, pemnasinms, s MG pels enne i nmen Pirks. Lhealbes, ambitariuns, burs
wssembly halls amd samitar plaves shall remain closed witil Jnher orders,

15, M sacial, paliteal, spors. ente=twniment scademic . culoral, religivus fncrinns 2ng wihes Lo
gaLheringconpre kations are jlow e,

6. The existing Critival Contiement Jone in Cuoaitat] dreses and Coniwiminent aones wiihin i i
ihe coy corporation limits will comine to e in force wntil further onders. 1he relaxnlions menijoned

in Lhis erder arg put allvwed in e Iullovwizer warls of Thimivananthapuram Corpocation,

Warls which declared as Crasinl Crilea: fratanmen £une ol contnue o nomain s -
[ ) Fallithiura

W ook welyseyg
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S veLtukaslu

BT Wil athura

T8 Mumathara

7 Bremapally

M Benmmapally East
3 hmikvavilakam
14 Puthonpally

ffs Powithora

01 Thinuvalbuin

G Wizl lar

63 Harbuwur

22 Y izhingom

il b lapuyan

0 bedual lar

Wards whioh wre PDeclured us Contaimment Zones and contine 1o remain so ol furhsr orders are
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I8 Melulindia

4 Kudappanakkunng

33 kowecdiar

2 Kok gy

X Thcann

13 boarmimrs

B4 W onpanaop

1 hala

® 1 EmpsEnr

92 kadakarmpally

Pl conential services shall e allmwod and LB al peaphe imside and outiche wl thes wands
shaill he rearn bane b g he erilry il cxil furint by [aliy ¢,
17, Ther Incident Commander b, Tahsildas, voncerned Taluks shall ensure sarict dontsimment aetivities
e implevenied as per Government instroctions.

13, Thalice shall wasure the Buldetines fssueel by Government of India znd Government ol Kerli and
LLivE A repand i thie comtaimment Fanesare complied with in ltier snd spin:.

19, Diitrict Mledical Officor shall ensure that Vealth activitios planned 88 per the rel vited 5 und 6 i
baen implernented. CiMCE syl fuvmish ddally priggs. i Lo this effice by B.00FM cvervilay to the
email dlmutvpnoviakerala gy in

ST Ay persan violating these comammern meisures w HE b fiahle 10 be procecded against o5 per the

[Frovisuns of Seetion St to 60 of Disaster Planagernoen Aol J005, besides tegal aetion under section

88 ol 1PC

AL
» 24,
District Catlectdr & € hairperson
Ihistrici Digaster Managoment Authoriny
Thirevanaathapuesm
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Arvind Kejriwal Matonsl Capilal Reginm,
Clhiel Minister Lelhi Goveromept, Diellsi
Becretariatb, L1 Estale, New
Mrelbu 1100607
QHine: 23392071,
23352050

143 Letter Mo, CM/C0/ 1863
Traled: 11.0°7 2020
Fespecied Prime Bfinistas Sy

LSU by ssucdd puidelines w0 schools 20 volleges
loo ger conluce written ullene ar anline exoame of
sluclenis for lase  semesler. Beeauze af  hesc
prdchines  telvy  lakkhs af weuth, teachers gral
Parents dre having nggressjen i e coulry All
are sbpparting that this decision is wrene aar this

sranald e owithcliawn irmecaliaee |y,

Renowned colleges of countey lilke 1T, LU have
airesely issbed degrios of laat semeslen to studenrs
vn Lhe basis of ivternal evaluation, then why all
vlher anstilutes cannot issue  deprees ©r theip
dludents. [ining this perad of Corena in che cnere

world all Tumonz higher univesities luave issoer
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degrecs Ly Lheir students o the Sazis ol tcrmsl

evaudlion ol theis sioddenes.

AL dhe Hane ol thee phanoimenal disnsler like Caran
phenmuenal decisians hawe to be toloe. Loring this
perind LS duly of all guvernmenta Lhal they shmibd
remmove veillems from the e of public and pive
streagtly te them Tor fighung in these  aribies]

CICCUTINR e,

On s svbject Dol Sovorprent an:d oller Sieie
Gavernuments  heve  alecady  issued Aaropriate
guidel:nes  to Lheir sollepes 1o caneel sl
cHAanenations  And  issocd  ehreclornz  Ear EIVaIap
rlegiess o their siudents an Uhe besis ol other
alfernalive grocods Buat 1 cases of Conleal Callepea
in which ncluges Delhi nivecary alsa,  rlos
devisions bas Ly e aken by the Cemiral

Cigvernme k.

Cenlral Humnn Besoaress Mimistey ancl DO a0e
Rl ready o chiarge their decision, o this subject
Farw it seems Lhat thas peoblern can be resolved Ty

your smerlirence anly. I is eny humhble reguest e
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MINUTES OF THE MEETING DATED 13 JULY 2030 OF THE STATE DISASTER
MANAGEMENT AUTHORITY
The Moeling of State Disasisr FManagement Authority ragarding =xaminalion of Slucienls of
vagational and fraditicnal courses nrder tha cortrel of Fligher and Technical Educatian
Lepartinent o the background of COVI0-1D epidarmic held on July 13, 2020 thraugh Video
Conlerencing unda: e chairmanship al lke Hen, Ghief Rinisler.

The {ailowing merbers wars presanl in Lhe menling via videa conferencing

=1

- Havble D puly Chisf Bivishar,

-Hor'ble Minisdz:, Disaster Managemeal, Roief 3ad Rehabiiitation
- HNan'tls Minister, Hgher and Fechrucsl Edusation

- avhte Chief Searetans

th M ca R

- Frncipal Sacretary, Deparment of Fublic Heallh
Aorremissionar, Greater Mureba Muricipal Corporalion, Mo nbai
-Sectatary, Departmant of Higher and Technical EcLeating
-dacretary, Law and Justco Copardmenl

L =

- Direclor (Disaster Manageniert Dwision), Malralzya bambar,

At The beoinning of neeting, Secrelacy, Nepartment of Highor and Technical Education
Frasented to the Committzs the arton taken by the Stale Disasior Manage rent Aufichity as
perthe meetng hald on June 18, 2020, Tha University Granls Sommissenn, inits laller dated
duly & 2024, has mare it mandatary o izke the callege xamination and in this case, i has
decided b ‘ake the exsmnalon. Alzo, = reqLcst has bBeen made 10 the MHRD and tha
Unlezrsity Grants Comrmessicn for anproval i the Sovernmeni Resolation dated 19 June 2020
taken by ©e State. Apex inshtutions hove alsg beed laguesiad for vocatfonal corzes.
Howaver, no razponse has been received yel,

The Sectetzry, Cepartment of Higher and Technical Education zaid Aowsver, the All India
Insfitule of Tochnical Bducation and ‘he Pharrnacy Councll of India have informed thal

uriversitie:: are required ta oonduct SxaEnninations as per he inslncons of tha Linivargity
Granls Comnmisaion,

Fogarding the cumcnt siluation oF COVIDA2, the Comrmesicrer, Mumbai  Mumcipal
Carporation, {BMO) gave infarmation abewt the comen sitastion n MR argea. He lurlher said

that i Ihe zituation aricing cut of this pandernic dsasse. it is nol possibls to conduct college
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examnations at present in Hie MMR area wich s haing ueed a5 |solation wards of colage

buildings and hostels.

Liter thal, e Principal Secrelary. Public Healih Departrent infermed about ne curnent
situatlon of COWVID-1% in the srate. The numbar of COVID-13 patienis in tha stale iz on the
fisa and the death tall is slarming and nded that the Inckdowin was increasing due ko the

Dlsasier Management Act a5 well s the Epidemi; Disgase Ack,

Tha Hon' ble Minister, Higher and Technical Educalion, in wiew of the rapid spread of ConAL-
19 pontagicus discase, naled thal ihe conditiche in the stata were nod conduzive for th
examinalion of college students. Al present, therc are 234 1axh infecled paople in the staka
and 10k 2B8 hzwe dicd, The stale has & bokat of 12149 containmignt 2on2s [inchuding Mumba '
with & prpulaion of G578 lakh inciuding Mumuai. Culbreaks appear 1 be irtanse inourban as
wall a5 naral areas of the stata. Crlege huildings and student hastels have peen acnuired by
the kecal administration for isolalon roums in umbal, Murbai suburbs, Pung Fimpri-

rlinchwad, Aurangabad and several oibiar desticts,

aiso, given fhe uncadanty of the el of pandemic disemses and the world Heallh
Qrganizalion's pradicions, it 15 impastant to lock afler ihe neaith interests of students. Thalis
why the govermiment has ssued 3 GR dated June 19, 2020,

As per the provisions ol s SR, the Yice-Chaneellcrs of all the universilias hawy discassed
and submitied a repart o the covemmernt [0 3 meeting e Juky 4, 2020, Aceoardirg o her, it
i5 not passile b conduct examinEtions in 1he stata al present. Also. 85 mantionad n [5EUC
Mo, (3 of Mon-vocational {Traditional) Courses in the Govemmen! Resoluton catad 1910
June, 2020, the iermula b assasemart segarding the subject examinaliten of |he: backleg 12
presented in this raport. '

The Horble Minister painted 2ut that Ing Siatas of Waharashira, Purab, West Bengal, Deli,
Rajasinan and Orissa had aleo infomed the MHRD thal it was nat posstble 1o conduct e
examinations as par the guidelines of the Unmwerzity Grants Comnisgion. Also, cunsidernng
the safeky =nd health of he sfudents, iie not possinle 1o ke 1he aiams uf college sludeants

in tha states gl the given sikuation, % per the Hombka Minister, Higher and Technical
Education,

Alsa, if vou lake the exam in COr-4 9, approz. 10 kakh students will appear., st@y. arrange
meals, deal with |he teachers and ancillary s1aff relatad to lhe cxam, and nandling the papar
throwghout the process from printing %9 nspection. Corrantly, the Unwersity Grants
Commission has mada it mandatory 1o canduct e 2rams by Seplembar, bul Tne ootbrewk of

COVID-19 i3 likely to be delayed dus 10 uncerainy. Also, 55 the nexi academic year Wil start
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late, the acadetnic year for the next one or teo yaars will be hampered. ILis necessary to o

this uncertainty for the scademic bencfit of fhe studerls. said the Hon'ble Minister for Mighor
and Technical Educalien,

A manhiened shove, the prevalonge of COVID-14 s not limited te urban areas But has alzs
spread 1o rural areas. Also, as per the World Health Organization®s prediclion cofaims the
uncerlainly about when the sulbreas of COVID-12 will and v the best interest of students,

parents, professers, suppor slaff and the gencral public In 1he region as a whole.

Considering the opinlon of mest of the ViceChancailars that it is not poscibla to canduct the
exarminatlon in ary way during the meetng held an July 04, 2020, ail the reembers & the
authority efpressed the view that il was not passile to conducl examinations in the slate at

Iha given circumstances to seeurs their future due bo the uncadtainty for resulls of the students
ahd cammencerment of the noxt academic poar,

Afler detailed deliberations o Ihls meefing the follzwing deeislon was laken: -

1. As per the revised guidetines issued by tha Univers by Grants Commission on July 6,
2024, 1t is not possible to conduc] examinatizns in e state in caze of COVID-1D,
Tharefare, the decision takean Ly the Govemmens on June 19, 2020 regarding the final

sestion/final year examinations of nen-orofessicnal (tradilional) @5 well ag professicna
couUrses was upheld.

2. The University Grants Commaszsion should be re-requested as it is not possible o

cohdust The examinations as par Lke guidelines.
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Two students who attended Eerala Frgnteenng Architecnire Medical (KEAM) entranee

cxAminatiog in fwo different centres in the stale have been fested positive for covicl-19.

The gowvernment had conducted Kerala Enginesiing Architeciure Medical {REAM) entranee
exmnation on 16 July across the Siate.

The Cominissioner of Entrance Examinaliva had said the state will conduct the K eraly
Enginecring Architecture Medical (KEA M) cxam on July 16 as per schedule

"The entrance examinalions would be held as sohedled. Spacial test condres were being

openad in hot spots/containment zones so that stodents in those areas cao take the entrance

exam witheul going out," Vijayan said

Me also said that special arrangsments will he made lior those students in quatanline or those
comung trom rad zoies.

Civer one lakh candicates will appear for the enteance cxamination. Lo be condycied i 347
contres located at Kerala and Delhi, Mumbai, Dubai on July §6.

Social distancing notms were vialarsd as students and their parents rathered outside o Kerala
Enpineering Architecture Medical (KEAM) examination centre in Pattean of

Thiruvananthapucan.

Kerala on Monday reported a otal of 744 new cases of COVITX-10, oul of which 319 people

wers mfected throngh bocal transmission, the state's health minisier KK Shailaja informed.

Addinenally, 20 gew places were desipnated as hotspots, taking the total wlly of coronavirns
hotsputs in the siate to 377, Only one place was exemnpted from the list on Monday.
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